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REFORFE. THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI 7 &
IN

NOTARIAL  NOTARIAL ORIGINAL APPLICATION NO. 100 /2025 @: :

(s
v 1k MATTER OF: (e

AMIT KUMAR YADAV
.... APPLICANT

VS.

STATE OF U.P. & ORS.
.... RESPONDENT

AFFIDAVIT OF DISTRICT MAGISTRATE, HAMIRPUR, IN
COMPLIANCE OF ORDER DATED 05.03.2025 PASSED BY THIS
HON’BLE TRIBUNAL

The Respondent No. 3 herein states as under:

MOST RESPECTFULLY SHOWETH:

I, Ghanshyam Meena aged about 35 years, S/o Ramanand Meena presently
posted as District Magistrate — Hamirpur, the deponent, do hereby solemnly state

and affirm as under:-

1. That I am the above-mentioned answering Respondent No. 3 and is duly
competent to file the present affidavit. That the Deponent is well conversant

with the facts and the circumstance of the instant case and is competent to

swear this affidavit.

, ‘:_ Q) geg de ,'M_%hu;g‘ ied in toto except specifically admitted herein after
O, ks o

k ME’.NT-_
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3. That the deponent is posted as District Magistrate-Hamirpur, since

14.09.2024 and is swearing this affidavit in his official capacity.

4. That this Hon’ble Tribunal vide its order dated 05.03.2025 was pleased to

issue the following directions: -

gy PRI ...8. Issue notice to the respondents.

9. Mr. Ankit Verma, Advocate excepts notice on behalf of respondent nos.

1 fo 4 and seeks time to file the reply. .....

11. Respondents are directed to file the reply by way of affidavit

sasssssnvmne

within four weeks.

14. List along with OA Nos. 09/2025 and 65/2025 on 26. 03.2025.”

A copy of the order dated 05.03.2025 passed by this Hon’ble Tribunal is

annexed herewith and marked as Annexure R-1.

5. That the present affidavit is being filed in respectful compliance of the order

dated 05.03.2025 passed by this Hon’ble Tribunal, in this present Original

Application.

O

(r}r\ 6. That the present Original Application has been filed by the Applicant herein

praying for following reliefs: -

2 | r‘ K J-\Pﬂss an order quashing and setting aside the Final DSR for District

\. ‘N LN .I\,

@“”il \rpur, State of UP as approved by the SEAC, UP on 1 0.10.2024

ﬂl :d
N and SEIAA, 2020 on 25.10.2024, being in flagrant violation of the

R A
4 ?-.'"; !-.I -.'l-“';-’ ;:)
) e . i
/- -\‘H.I_
- 219 _I,": l-./ s
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SSMG, 2016 and EMGSM, 2020 and Judgments passed by this
Hon’ble Tribunal;
ii. Passe an Order directing the Respondents fo conduct a Replenishment

study for all Rivers and Mining lease areas in District Hamirpur, UP by

a credible institution in terms of Chapter 5 of the EMGSM, 2020

Guidelines issued by the MOEF;

iii. Pass an order directing the Respondents fo prepare @ fresh DSR for

District Hamirpur after conducting a Rép!enishment study and in strict
compliance of the SSMG, 2016 & EMGSM, 2020 and other applicable

laws;

iv. Pass an order restraining the Respondents take any subsequent action

(including Auctioning of Mining leases) pursuant to the Impugned

DSR;

v. Pass any other orders as the Hon’ble Tribunal may deem fit and proper

in the facts and circumstances of the instant case.”

7. That it is most respectfully submitted that the preparation of a District
Survey Report (DSR) necessitates a comprehensive understanding of the
natural replenishment rate, without which an accurate and scientifically valid

report cannot be formulated. Therefore, the allegation made by the applicant

that the DSR of District Hamirpur has been prepared without conducting a

replenishment study is factually incorrect and devoid of merit.

y 8Thatthe formulation of a DSR is based on empirical data, scientific

mle'thodclljlb_gies, and field assessments, which inherently include an

eva!_uatip;}’ of the replenishment rate of mineral resources. Any deviation
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from such an approach would render the report legally and technically

unsound.

9. That the preparation of a DSR is governed by relevant environmental and
mining regulations, which mandate the assessment of resource sustainability,
including replenishment studies. The assertion that such an essential aspect

has been ignored is, therefore, unsubstantiated.

10.That in the absence of cogent evidence to the contrary, it is presumed that
public authorities have duly complied with procedural requirements while
preparing the DSR. Mere allegations, without substantive proof, cannot be

the basis for challenging the validity of an official report.

11.That the applicant, having raised the allegation, bears the burden of
substantiating the claim with credible evidence. A bare assertion,

unaccompanied by any material proof, does not vitiate the legitimacy of the

DSR.

12.That an unwarranted challenge to the DSR without due diligence not only
Vs undermines the credibility of the regulatory process but may also lead to

M unnecessary litigation, causing administrative delays and resource wastage.

13.That at the very outset, it is pertinent to mention that the assertions made by
the petitioner are based on misleading facts and are vehemently denied. It is

germane to apprise that the District Survey Report (DSR) concerning the

isting and proposed sand mining areas in District- Hamirpur has been duly
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Monitoring Guidelines for Sand Mining, 2b20; and the Standard Operating

Procedure (SOP) issued by SEIAA, Uttar Pradesh, dated 07.02.2024.

14.That the applicant’s contention that the DSR has not been prepared as per
the prftscribed regulations and that it would lead to illegal mining or
environmental degradation is purely hypothetical and, therefore, untenable.

It is further submitted that prior to the preparation of the District Survey

Report, all existing and proposed mining areas Were subjected to on-site

inspection and survey by the Sub-Divisional Committee. The draft DSR was

formulated strictly in accordance with the guidelines issued by the Ministry

of Environment, Forest & Climate Change (MoEF & CC), the SSMMG-

2016, the EMGSM-2020, and the SOP prescribed by SEIAA, based on the

site inspection reports and the Replenishment Study Report.

15.That the replenishment'study for District Hamirpur was conducted and duly
completed by CMPDIL in the year 2022. Furthermore, the replenishment
| mining areas was conducted and completed in the years 2023.

study for al

The aforesaid replenishment study has been taken into consideration while

preparing the DSR 0f2024.

| P
| CLM 16.That the Hon’ble Supreme Court of India in Civil Appeal No. 3661-3662 of

2020 titled as “State of Bihar vs. Pawan Kumar” vide its order dated

10.11.2021 has held as follow: -

‘.-",;

/ 3 1 “.’3’\\ We further find that when the 2020 guidelines as well as the

i / & . 9

,. o = \

E PN v

: / 0is T natg"" ication issued by MoEF and CC of 2016 itself provide for constitution

2 .; 1:] '-__._

divisional committees comprising of the officers of the State
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sites for mining, rherel'lr-vould be no necesslf'ry of the DSRs being prepared
through private consultants as directed by the Tribunal in the impugned
order. The sub-divisional committee consisis of various officers from
Revenue Department, Irrigation Department, State Pollution Control

Board, Forest Department and Geology Mining Department of the State

Government. They are better equipped to visit the sites and prepare the

draft DSR for the concerned district. Apart from that, preparation of DSR

through private consultants would also unnecessarily burden the public

exchequer. We are therefore of the view that the direction in that regard

issued by the Tribunal requires fo be modified. We are further of the

considered view that until the DSRs are finalized and granted approval by

SEAC and SEIAA, it is appropriate that certain necessary arrangements

are permitted so that the State can continue with legal mining activities.

This apart from preventing illegal mining activities, would also ensure that

the public exchequer is not deprived of its share in legalized mining."

17.That the District Survey Report (DSR) for a total of 183 sand mining areas
in District Hamirpur was prepared in the year 2017 and was duly approved

by the DEIAA Committee on 23.11.2017 in accordance with the prescribed

regulations.

18.That a joint meeting of the State Environmental Impact Assessment

Authority (SEIAA) and the State Expert Appraisal Committee (SEAC) was

///,\,; i _Iéﬁhvgped on 02.02.2024 to deliberate upon the procedure for the approval of
/{* 33}:(@/)]:13 Dif:;frict Survey Report (DSR). The agenda discussed, as per the minutes

. of the:meeting, is as follows:
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a. A detailed Standard Operating Procedure (SOP) for the preparation
/ and modification of the DSR for Sand Mining, River Bed Material
(RBM), and in-situ rocks was discussed and duly formulated.

}_/ b. It was resolved that the Secretariat shall forward the approved SOP
for the preparation and modification of the DSR for Sand Mining,
RBM, and in—sif{l focks to the Dirfl:ctorate of Geology & Mining
(DGM) to ensure its effective implementation across the respective
districts.

c. It was further resolved that all DSRs received by SEIAA/SEAC shall
be forwarded to tﬁe DGM by the Member Secretary/Nodal Officer,

SEAC, for their comments and suggestions.

19.That subsequent to a joiiit meeting of SEAC band SEIAA held on 02.02.2024,
a decision was taken to issue a SOP for the preparation of the District
Survey Report (DSR). The DSR 2024 was prepared in strict compliance
with the SOP issued by SEIAA on 07.02.2024, which was duly approved by
SEIAA on 25.10.2024. A copy of the DSR 2024, approved by SEIAA on

25.10.2024 is herewith being annexed as Annexure R2.

20.That the District Surﬁey Report (DSR) prepared by the Sub-Divisional

Committee, along with Annexures 01 to 07, was first uploaded on the NIC
portal of District Hamirpur for a period of 30 days on 09.05.2024, inviting
objections/suggestions from the general public. Additionally, the same was

published in two newspapers. However, no objections or suggestions were

4 @;@m@ Thereafter, the DSR was submitted to SEIAA on 10.06.2024 for

ff a~,
iy 7 Y o
- approval. ‘Upon due examination by the,. inter departmental committee
VR '
\\O’{.f constituted for this purpose by the State Government in which officers from
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Geology and Mining Department, Forest, Revenue, Irrigation and
Environment Department are members. After the examination by the said
committee  the proposal for approval was forwarded, and SEIAA
/ subsequently granted approval on 25.10.2024 in accordance with the

prescribed regulations.

21.That the District Su&ey Report (DSR) 2024 has been prepared in
accordance with the spirit and guidelines prescribed under SSMMG-2016
and EMGSM-2020, based on the necessary field inspections/surveys, as well
as the Pre-Monsoon and Post-Monsoon Replenishment Study Report of the
district. The report was duly examined by SEAC and, thereafter, submitted
to SEIAA for approval.

22.That in compliance with Clause 4.1.1 of EMGSM-2020, the Sub-Divisional
Committee conducted Pre-Monsoon and Post-Monsoon surveys and regional
inspections of all mining areas as part of the process for preparing and

approving the DSR. The delineation of mining areas was carried out,

ensuring that one-fourth of the total area and a buffer zone of 7.5 meters

from the riverbank were excluded from mining activities.

23.That all mining areas have been geo-fenced, and boundary pillars have been

duly established. Furthermore, the demarcation of mining areas has been

undertaken after verification with revenue records and cadastral maps, upon

which geo-coordinates have been determined. The transportation routes for

all mining areas have also been designated accordingly.

24.That in compliance with Clause 4.3 of the Sustainable Sand Mining

;C“ @M(agement Guidelines-2016 and the Enforcement & Monitoring
.'. - ﬁ [ .

Guidelines for Sand Mining-2020, the delineation of mining areas has been

undertaken strictly in accordance with the prescribed guidelines, ensuring
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that all mini it :

Il mining activities remain beyond the stipulated distance from any
rucial hydraulic structures within the river. Additionally, the mineable
FeSETve In any mining area has been restricted to no more than 60% of the

total geological reserve.

25.That the DSR 2024 was prepared based on the findings of the
Replenishment Study Report-2023 and the field inspection report.
Additionally, the Reple;;lishment Study Replort-2023 was duly submitted to
SEIAA on 11.03.2025. A copy of the Replenishment Study Report 2023
duly submitted to SEIAA on 11.03.2025 is herewith being annexed as

Annexure R 3.

26.That the above narrated facts clearly establish that the DSR has been
prepared and duly approved at the competent level after conducting the
necessary field inspectiéhs, surveys, and the Replenishment Study Report, in

strict compliance with the SOP issued by SEIAA.

27.That it is also pertinent to clarify that before granting a mining lease or
\/ commencing mining operations, the mining areas are subjected to an e-
tender cum e-auction process, following which a Letter of Intent is issued in

favor of the highest bidder. Subsequently, mining operations can commence

only after obtaining the requisite No Objection Certificates (NOCs), such as

the approval of the mining plan, Environmental Impact Assessment (EIA),

public hearing, Environmental Clearance (EC), and Consent to Operate
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all mining areas have been equipped with CCTV cameras, PTZ cameras, and

weighbridges, which have been integrated with the Central Command

Center of the Directorate of Geology and Mining, Lucknow.

28.That the Mining activities are strictly prohibited in approved mining areas

that impact water levels or watercourses. Furthermore, under Rule 42(j) of

the Uttar Pradesh Minor Mineral (Concession) Rules, 2021, mining in
watercourses and water bodies is explicitly prohibited. Any violation of this
provision incurs a penalty of Rs. 5.00 lakh per instance. The DSR, prepared

based on the Replenishment Study, has considered only 60% of the total

reserve of minor minerals as minable reserve, which is clearly documented

on pages 63 and 64 of the report.

29 That furthermore, it is noteworthy that a Replenishment Study for all mining
areas in District Hamirpur was conducted and completed by the Sub
Divisional Committee in the year 2023. The geo-coordinates of all mining

areas have been explicitly recorded in the DSR.

30.That it is and admitted fact that no mining activity had been allowed/
permitted by the District Administration Hamirpur before the approval of
DSR by the expert bodies. It is further submltted that the E-auction notices

were issued only on the basis of the approved DSR and not in absence

thereof.

~..-3]1.That the mineral development is a continuous and dynamic process, the data
0y 'UM/ N
> '.:..dm,.gg,gu}(ed in the year 2022 was utilized by the Sub-Divisional Committee
4 ‘.
:& SDC‘&l r further assessment. In addition, comprehensive field visits of

¥
MTE

" . (,' J &
= I }\\"1' I-" {}J g

1 ;J Y i ) \Ja

G g, Mo g};\l’e}‘ eds were conducted in 2023, during which replenishment was

W fl,_, Y l,.,-.u?m NARIE

)I“\

ﬁ i
‘\\W o p,‘\: ed in all mmmg areas. The mlneral potential of these replenished
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areas was duly evaluated and incorporated into the revised District Survey

Report (DSR) 2024.

32.That the deponent herein undertakes before this Hon’ble Tribunal that the
District Administration Hamirpur has ensured that all necessary environment
and statutory compliances are completed before actual commencement of

mining operations by the Intending Lease Holders.

33.That the deponent most respectfully submits before this Hon’ble Tribunal
that he is duty bound to ensure the compliance of the orders passed by this
Hon’ble Tribunal and the letter and spirit sand mining guidelines issued by

the MoEF.

EPONENT

VERIFICATION

Verified at.. ,H 77 flrreseeinny O "351&5 that the contents of the paras 1 to
of this affidavit are true and correct to the best of my knowledge. No part of

it is false and nothing material has been concealed therefrom.

o

DEPONENT
ST TR

it erniieh e,
i a1 Al
\\Il ko 1'- J _.___,"I

D% o C —’I‘if««"l'{:

\ S Kalicharan S

Advocate&Notary

DiStt.-Hagn_h-pur (p
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6ERQR‘KT“E HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
/.

IN

AMIT KUMAR YADAV DS
... APPLICANT

VS.

STATE OF U.P. & ORS.

... RESPONDENT

AFFIDAVIT

I Ghanshyam Meena S/o Ramanand Meena aged about 35 years
presently posted as District Magistrate Hamirpur, Uttar Pradesh, do hereby
solemnly affirm and declarg as under-

1. That I am fully acquainted with the facts and circumstances and records
of the case and thus competent to swear the present affidavit.

2. That the contents of the accompanying reply have been prepared under
my instructions and have been understood by me and I declare the same
to be true and correct to my knowledge of facts and law.

3. The contents as stated above are true and correct to my knowledge and
belief

Verification

It is verified at . fg.ppfeeeecviinninnn on 25 -.that the contents of
the present application are true and correct and nothing has been concealed
therefrom.

azution of this, | AAdmitte

@///", -"‘-ﬂd_{:'[gned EBfD @ | ; B
; . i = :11 The Court Fremiis ,,Je'* N}y Offc DEPONENT
i

Advocate & P\-U!‘nr)
Distt.-Hacsirpur (U »

BENCH, NEW DELHI am & u* R ¢
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Item No. 05 Count No.1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 100/2025

Amit Kumar Yadav Applicant

Versus

State of Uttar Pradesh & Ors. Respondent(s)

Date of hearing: 05.03.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE DR. A, SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Vanshdeep Dalmia, Ms. Anisha Jain & Mr. Don Charles Mathew,

Advs. for the Applicant
Respondent: Mr. Ankit Verma, Adv.forR-1to4
Ms. Priyanka Swami, Adv.forR-5&6

ORDER

1; In this original application, applicant has challenged the District

Survey Report (DSR) for District Hamirpur, Uttar Pradesh as approved by
Expert Appraisal Committee (SEAC), UP on 10.10.2024 and State

Environment Impact Assessment Authority (SEIAA), UP on 25.10.2024.

2, Plea of the applicant is that DSR has been approved by SEIAA

mechanically and DSR has been prepared without conducting any

replenishment study.

3.  Applicant has mentioned relevant provisions of law which require

replenishment study as under:

“MOEF Notification dated 15.01.2016 [Appendix X]

The Main objective of the preparation of District Survey Report (as

er the Sustainable Sand Mining Guideline) is to ensure the followin

Identification of areas of aggradation or deposition where mining can
be allowed, and identification of area of erosion and proximity to
infrastructures and installations where mining should be prohibited

1
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and calculation of annual rate of replenishment and allowing time for
replenishment after mining in that area

Sustainable Sand Mining Guidelines [SSMG, 2016]

The Effects of sand and gravel mining

a) Extraction of bed material in excess of replenishment by
transport from upstream causes the bed to lower (degrade)
upstream and downstream of the site of removal.

River Bed Mining Recommendations

a. In the first year following adoption of the management plan,
a volume equal to the estimated annual replenishment could
be extracted from the reach of the channel. Replenishment (up
to the elevation of the selected channel configuration) would
need to occur-before subsequent extraction could take place.
The Concept of annual replenishment accounts for the episodic

nature of sediment transport

Standard environmental Conditions for Sand Mining

11. To submit annual replenishment report certified by an

authorized agency. In case the replenishment is lower than the

approved rate of production, then the mining actiity /
production levels shall be decreased / stopped_accordingly till

the replenishment is completed..."”

Enforcement & Monitoring Guidelines for Sand Mining, 2020
[EMGSM, 2020]

"4.0 Requirements For Monitoring & Enforcement

viii) The river reaches with sand provide the resource and thus
it is necessary to ascertain the rate of replenishment of the

mineral Regular replenishment study needs to be carried out

to keep a balance between deposition and extraction. This
document provides the procedure to be followed for conducting
replenishment study.

4.1.1. "... Thus, the Environmental protection requires a strictly
regulated mining in terms of area, quantity as well as most
importantly replenishment thereof

5.0 Replenishment Study

The need for replenishment study for river bed sand is required in
order to nullify the adverse impacts arising due to excessing sand
extraction... It is assumed that the riparian habitat disturbance is

2
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minimum _if the replenishment is equal to excavation for a given
stretch. Therefore, to minimize the adverse impact arising out of sand
mining in a given river stretch, it is imperative to have a study of
replenishment of material during the defined period.”

4, Learned Counsel for the applicant has further placed reliance upon
the order of the Tribunal dated 19.07.2023 passed in OA 284/2023: Anuj
Singh Vs. State of Uttar Pradesh & Ors. wherein need for replenishment
study is emphasized by directing as under:

“26. ....V. EC should be accorded only to the limit of auctioned
and sustainably permissible quantity.

VI. The respondents are directed to ensure that quantity of
minerals directed to be mined will not exceed the

quantity under replenishment study.”
5. Applicant has alleged that on the basis of the replenishment study
which was done in the year 2022, DSR for 2024 has been prepared. He
has relied upon the chart on page no. 15 to show that auction notices
were issued on the basis of replenishment study which was done in the
year 2022 and minable "c.:l‘uéntity reflected in the year 2022 auction
notices are the same as mentioned in the DSR of 2024. Further,
allegation of the applicant is that DSR 2024 permits mining in the mid-
stream of the river and in this regard Counsel for the applicant has
referred to the photographs on page no. 502 and 509. Applicant also
alleges violation of various clauses of Enforcement & Monitoring

Guidelines for Sand Mining, 2020 (EMGSM, 2020) in the approval of DSR

2024 which are tabulated by the applicant as under:

Sr. | EMGSM, 2020 VIOLATION
No. | [Relevant Clauses]

1. 4.1.1(b) requires a detailed River survey/ | No such River survey/
audit to identify the source of River bed Audit has been done.
material.

2, 4.1.1 (c) & (g) mandates identification of | No such ‘No Mining

3
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No Mining Zones considering | Zones’ have  been
Environmental and Social factors. identified anywhere in
the Impugned DSR.

4.1.1 (e) requires a survey of entire river
bed identifying 3/4™" of the River to be
identified on a mdp and the remaining
1/4" to be kept as ‘No Mining Zone’.

4.3 (r) & (m) requires mining being
restricted to 3/4% or 7.5m.

The entire River bed
has been included in
the DSR for mining
without leaving the
1/4* area/ 7.5 m.

(Refer to Google Earth
images enclosed with

the DSR)
4.1.1 (f) & 4.3 (o) requires erection of| No  such boundary
permanent  boundary pillars  after | pillars  have  been
identification of an area of aggradation | places, thereby
and deposition. invariably leading to
illegal mining beyond

the lease areas.

4.1.1 (j) requires the Mining lease area to
cover the entire deposition area. Dividing
large areas into smaller areas lead to loss
of mineral and promdtes illegal mining.
4.6 states that Auction in pieces of
smaller areas in a continuous stretch in
the river bed be avoided to prevent illegal

mining.

Large areas have been
divided into  small
several Mining lease
area which is evident
from the Google earth
images enclosed

with the DSR

4.1.1 (k) Distance between any two
clusters should not be less than 2.5 Km
and further the total area of the mining
leases in a cluster should not be more

than 10 Ha.

Qut of the 119 Mining
Leases in the District
(total area of 2495 Ha),
106 leases are a part of
22 Clusters having a
total Area of 2130 Ha.

As per Appendix XI to
the DSR, all the 22
Clusters are far in
excess of the 10 ha
limit.

Note: 3 Clusters are
above 200 ha & 10
Clusters above 50 ha)

4.1.1 (n) requires Transportation Route to
be defined to ensure avoiding movement
of trucks/ tippers/ tractors through village
habitation.

No such Transportation

Routes  have  been
identified in the
Impugned DSR.
Conversely, as per

Annexure VII to the
DSR, this exercise has
been left to the
respective Mining Lease

holders.
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8. 4.3 (f) states that Sand and gravel shall | Concave bank have
not .be allowed to be extracted where | been included with the
erosion may occur, such as at the concave | Mining leases areas in
bonk. the DSR which is
evident from the Google
earth images

enclosed therewith.

The Impugned DSR is
silent on any such
study having been
conducted.

9. 4.3 (h) prohibits extraction of Sand &
gravel within 1 km from a major bridges
and highways on both sides.

10. | 4.3 (r) requires that the area for removal | To  circumvent this

of minerals shall not exceed 60% of the mandatory limitation of
60%, submerged water

mine lease area. ...
. areas have been

included ~ within the
Mining leases areas,
and the same is
evident from the Google
earth images enclosed

| withthe DSK |

6. Applicant further submits that DSR 2024 for District Hamirpur has

been cleared by SEIAA mechanically as the SEIAA on the same day had

considered and cleared as many as 14 DSRs for different districts.

OA raises substantiailh issue relating to compliance of environmental

T

norms.

8.  Issue notice to the respondents.

9.  Mr. Ankit Verma, Advocate excepts notice on behalf of respondent

nos. 1 to 4 and seeks time to file the reply.

10. Ms. Priyanka Swami, Advocate excepts notice on behalf of

respondent nos. 5 and 6 and seeks four weeks’ time to file the reply

11. Respondents are directed to file the reply by way of affidavit within

four weeks.
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12. Counsel for the Applicant is directed to supply copy of the OA

along with all the enclosures to Counsel for Respondents No. 1 to 6

within one week,

13.  Rejoinder, if any, can be filed within two weeks thereafter.

14.  List along with OA Nos. 09/2025 and 65/2025 on 26.03.2025.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM

March 05, 2025
Original Application No. 100/2025
JG..
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Kot ib=isiirent study on thie bases of which the mineral gvaiability 15 455550 shioklde

D et and Minimp Department Utla Pradesh .n.

bo uploaded on websites of Dis
ke ol cetls bl

the District Survey Repors

: ' ,‘;]:.‘--:T'-'

PEEEA L v S BB CEIAA v|fll!1:_ el wpes Bl "
bR R AT N 5 L
by wiladl i Thake® 4 y R B ' 1oy 1o PR BT ¢ LA R o ouck

. Lbe Oy stiouid Lo duog by sqepalon Lonit o State Govl nslitute arsek sl b
padond on T WEDHReS of distie s winlogy sne Mimng Ilepartmen? Lil1ad Pracie

1o Ouantity mened and auctioned shall be A

et cpbmitied 1o SLAS On il wel
aned on coptemishment siuty Bper ot admibmstration s welt 3s Miming Departos: o
Al intow sl porms and procadae Loensure na dlogat mining takes place
fLeangy oparmmen chall Be roar nuble tor gemarcaning the teases wness Oy
g St the monsuon

s of secial and epvironmental preservation work dane like name of the villags

iCi A
hesith care faoility, School elc unde DAAF should be uploaded on distaict website oo

submiteed to SEIAA,
gt 15 6 district with large forest cover so all rales and regalations as oy

s aule orest and Wildhle acte - Ball e adberoe ta omet oty g et

Wt
ta

istict Survey Reporl of Bahraich.
ther oo waltlethe cecomimenas ban of SEAC to approve the Detie T Sutvey R
v ot Deenet Gehrach along varh toliowang condiionsg - .
wertomciement study on the bases o which the mmeral availability s assessed showie
s ptosded op websites ot st and Mineg Departeent e Pradesk
ot o G Scna alang witlh anctb sdutogy adopted o Staay 0w detaey e

O R e A P oty panmits

Hage Lol 7

LA}



Bhinates of the &899 51;-93;91:.- SLIAA, U held on 29.10.2024

‘ P B e hall peepare acwhwera e tor condacing repleashmens oy ans
ot aould e aene by v g teatead o Sl et eyt o b N
P o e webvites of disto, Geology and Minimg Department and submotr
Qe or s website Quanuty cuned and ouctioned shall be stocly based oo
crershment study. District admestration as well as Mining Department will follo «
A i procedure to.ensure no illegal mining takes place.
v Mg Oepartment shall be responsible for demarcating the leases where cver
veden altecthe monsoon
Betads of soaal and enviranmenta! preservation work done hike name of the viliag,

bealth Care tacility, Schoal ete under DME shouid be uploaded on divtnct website o

I
i ' sutivatted 1o SEIAA,
Babrach districr has large forest cover sa oll rules and regulations as per applicat]
Fercatand Wildiife acts shall be aclered to and stictly complied with,
Listrict Survey Report of Barabanki,
STISA G 0 wntho by rocomnyeae Lol SEAC i et [ bt ey o
ROt Barabanki along witk cllowing condilions -
| ASpiessiment wtudy on the bases 1 wiich the mineral avadability is sssessed stouiz
E daploaded or websites of District and Mining Department Uitar Pradesh ane.
| Ihmitted te SeIAA alang with methodology adopted for study and detatls like gec
dhrateste of study points
Yoo Distoer shall prepare a scheonls for conducting replenishment study annual’y
T stuey snowd Bo done by a rep wed Central ur State Govt institute and shealc
SHI000d on the websites of districs, Geology and Mining Department and subielt. |
i Po SENN o ity wehsite Cuantity suned and aoclioned shall be strictly based o
renlerirment sredy, Distict adime clraten 1s well as Muung Bepartment vl folicy.
<Boncere and proveduro o ensge o llegal miming 1akes place,
abrang Separimert shall be osu nuble for demarcating the leases where-ityee
| et " o
|. ool of sonia oo crargarendy, o pesk waine weark Goee e Ramie 3¢ the wllay
l beealth ot cacihity, Stheol ete v t¥EE shoole be uploaaes on ¢niniol websle 1
|! Laneatteg Lo '“”.:
|

4 District Survey Report of Sant Kabir Napar,
sklad agreed with the recommer danion of SEACT0 approve the District Survey Repor-

a5y ol Daseniet Sant Kab Ha,gm alon with following conditions -

arshiment study on tha basts of wiich the mineral avatability is assessed sho.

- Laded on owebsites of District and Mining Depactiment Uttar Pradesh anc |
Cenritied 1o SEIAA along with methodology adopted for study and detals ke pou
P tpates et ol sludy points

e Distoet shall prepare a scheguld for conducting replenishment study anrtall,

oy sbould Be done by arepetod Contral on State Goet mstitote ane shoaid

iy fothe Wvelinates of disker - f.-l"rTll"i(,:', G |»"I!1‘!':|"; !"ﬂ.}).ﬁllﬂu (FLRNE THTS 3900 & B
Bt o et Ouantd, o ane and aachiongd anall e Uy
b e sty Dastocl adma o trabioer o weell as Wieg Depae toienl webs
A paer and procedure ta ensure 1 lllegal mung takes place
O A Deportment shall be oresponable for demarcating the leases whonees

noeden .,"'l f |I|# monsaon
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Attes ol the K44 I\-!l'19\4I0t- SEIAAG a0 el g 2% 10 2024

Ut el atd covieonmiental preservation work done like name of the sl
foalthe e Tty Schocl et andor DM should be uploaoca an disteet websle |

e test te SEIAA

v Distnict Survey Report of Prayagraj.
sV poted the comments of SEA

Agenda-B- Joint Meeting of SEAC 1& 2 held on 10.10.2024 for DSR.

I District Survey Report of Deoria.
SEIAA agreed with the recommendation of SEAC to approve the District Survey Reyci!
OSRY ot Disteict Deoria along with follovang conditions.
Replensimant study on the basis + 1 which the mmeral avaifability iv sssessed aniod
v uploaded on websites of District and Miring Department Utlar Bratesis )
submiited to SCIAA .‘;Inr;ﬁ vath ethadulogy adopted for study and details ke g

sootibniates oic ol study points
P Diats ¢f chall propare a sched. b for conducting replenishment study annually

s il e e dong by e Lo Central o State Got instituls and shoud b

dosd b en e wabsites of disti . Geology and Fiing L
‘o STIAZ e its webate Quantity 1wned and auctioned shall be strictly based «

liowe

epartment and subrutt

Ceplerishment study. District administration as weli as Mining Department wil 1C
Al norms cnd piocedure Lo ensure na llepal muing Lakes place.
Niing Department shall be responsible for demarcating the leases wherc-ever

L

weged atter the rpopsoen.
C ettt of sonial and envirormenta preservation work done like name of the viliage:

avolil Care facility, School ele uacer DMF showit be uploeded ondisticl website o

abmreen 1o SLIAA

1. District Survey Repert of Shahjahanpur,

=4

witl the recommenaal.on of SLAC to approve Lhe Distact Survey Reji

ey ol Gimniny Shalpahanpur alony: with toliowing conditiors -

Vot oo b B Dttt yeeral sy aladniiny o ovsossia ol oo

i Gt aded webaites ot Dt toand Minaeg Depattment Uttar Pradesn

Lormited 10 SE#AA along wilh mc i odoiogy acopted Tor study and detans bike Lo

cordmastes et of study poirds

(he Drrrict shall prepare a schedule for conducting replenishment study anpually

i stody should be done by a reputed Central or State Govt. institute and should by
[anrdor oo the websites of district. Geolegy and Mining Department and submitt

cy SEIAR s website. Quantity maned and auclioned shall be stncily based!

eplenichiment study, Distrct ademaistration as vielt as Mining Department wilf foll v,

o and procedure 1o ensure no illegal mining lakes place.

thmng Department shall be responsible for demarcating the leases where v

needed alter the monsoan.

vocial and environmental preservation work done ke name of the villag

3
%1k

Dotatly of
[ttt - ares oty Sehoolote vee o OIME shoalid b anleaded en eptnet veehan

p,lrL\ E R
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Minutes of the ﬂ'lﬂfim.qclll1u.01!?lu SEIAA, UP held on 25,10,2024

P st Survey Report of Lakhimpur Kheri,

o ":-\‘-"::l'-"l-lI\\r‘ll;alfl‘:- i|'l.iHl1llll‘I".l A ol SUAC torappar o Thee Distog ey i

. ! e Shenaler o b follaweny candiicing,

ol et stady on the bases Ewbich the nuneral availability 1 assessed s o

Deouplonaed an websites of Distoct and Whming Department Uttar Pradesh ard

subilled to SEIAA along wilh tethodology adopted for study and detarls hke g

coordinates ete of study points.

Ve Db shall prepate o schedule Tor conducting replenishiment study annut,
Hus sty shoule be done by a reputed Contral or State Govt, institute and shoule
whosded on the websites of distict, Geology and Mining Department and submiitr:

10 SLIAA on s website. Quantity mined and auctioned shall be strictly based <o
eplenishiment study. District administration as well as Mining Department will folicw
2 norms and procedure to ensure no illegal mining takes place.

Mining Department shall be responsible for demarcating the leases where-cves

aeaged A1er e monsoon,

Debails ot soaial and eovirenmental o eservation work done lixe narae af the vilizg

hoahh care tawlity, School ete unier DM shouid! be uploadid on Aistricl WeDsHe dae
It el te SEIAA

Pty shen fos targe forest oo ond abundance of impontant and endangere:

dants it o all rules wnd regulation s per applicaple Farest and Wiialife acts shalt be

auherec Lo and stactly complied s

4. Distnict Survey Repert ,qi_}'(nausha,r;-‘lg[__

2.

skian aprecd with the recommend.ton of SEAC to approve the Distnict Survey Repr

SR Of Dostnct- Kaushambi slong with fallowing conditions:-

Heplemsnment study on the basis of which the mineral availability is assessed should
pe uploaded on websites of Distrct and Mimng Department Uttar Pradesh and
submilted Lo SELAA along with metbodology adopted for study and details like goc
sordinates etc of study pomnts.
ke Distnct shall prepare 2 scheouds for condutung replepishment study ann o
s seuey shiouid be done by & reputed Central or Stale Gove insutate and showi
upioate on Lo waebstes o distier, Geology énd Mining Department and submitto!
<o STAA o0 s website Quantity mined and auctioned shall be stactly based o
peptenchrment study Dstrcl adnpeistration as well as Mining Departnent will fellua
Longrnvs antd procedure Lo ensure aollegal miming takes place
tong Department shell be cesponuble lor demarcatiog (he leaaes whis e
revged after the MONEOOI
Dotais of social and environmenta: preservation work done like name of the viliag -
health care facilicy, School etc. under DMF should be uploaded on district website arc
colpmdted 1o SEIAA

District Survey Report of Firozabad.

SELSA nated the comments of SEAat

(istrict Survey Report of Hamirpur.,

s apreed with the recommendation of SEAC 10 approve the Distict Sun,("y Rt
S L Detnct Hamirpur slong wath following conditions -

Ieopieendinent study anthe basies o which the miperal avallabiity w o assessed koo
I ] y R I R UL $
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wites of the gao™ Meoting of the SLIAA, UP held on 25.10,2024

satunnltod 1o SELTAN along
howath methodolo
s alircs o8 adopted lor s ‘ SC UL L e
covrdinates ete of study points " | e e
he Onetrict shall pr
ol prepare a schedule for conducting replenishment study annualy

b P S |

i Aoy shoadd be done by \ - ; y
e i L e vl e hy arep tod Contral ot State Govt institute and shoul! b -
LR L B L L LS Y |
e 1 v olditine Geology and Ming Depatinest and satn ot
" . v Y WDy ™ " \
. Vte Quantity oened and auctiened shall be wiactly based
eptietpsteent study D 1
sl irarmy Eatudy District admu b ation 4 well as Mining Depastinent vl 1
) TIPS A1G proced, 1y
B o pracedure W ensure no legal mining Lakes place.
voovitng Departme S T
I menl 5ha“ I]L fc"l“"l'lﬂbli.’ fUr demart:’l!hlg th(.‘ leases Whif'fl"‘."\ul’
neoded atles the monseon
Ot s o sogial i
l‘“]' ”_f il and environment. | preservation wark done like name of the villag o
e e fadiiity, Schoal ete under DMF should be uploaded on district e L
sube e o SEHAA
+ oeo coordinates of each lease should be mentioned in the DSR and submitied 1o
SEIAA enbine,
Chycyore shoetle ' i ’
Custers should be clearly matked on district map and submitte

manthe

I

d to SEIAA within #

! Uistrict Survey Report of Siddharthnagar.
CTIAN 2t cod with e recommend oL on of SEAC Lo approve t
g Ueties siddnarthnagar aleny, aith following conditions.
fealemanmant study on the basis of which the rnreral avadatnliby ts assessec should
|

b upicaded on websites of District and Miming Bepartrment Uttar Pradesh ar”
y and details like g0

ht‘ [)f‘)‘-l 1! ‘)bi ‘J’:‘f f—"{‘-.; ot

[l

samanted 10 SECIAA along witn mettindology adopted for stud

toTady fiomis.

oL ot d
toq condicting replenishment atudy anni.
Tik study should be done by a repuied Central or State Govt. insutute and showid
ploaided ontne websies of distric. Geology and Miming Department and subnutlos
‘o SEIAA on its website. Quantity imined and auctioned shall be strictly based o
roplenisnmien! study. Diszrict admuistration as well a3 Mining Department will foliow
,}rdcedme' tey ensut~ o llegal mining takes place.

all poers and |
soonqnme Jeparteeent hall Be soranuhble for demarcanng thc easds whose Suni

o Dt shall prepare o acheael

s opreedd gt L mrnnsaon

smcia and Frvironmentol preservation work done like name of the willage,
de ondot DVIF should ba uploaded on distact webssre -

RS e
stk e Lae iiif'l.-‘, S ool

L s o SELAA

District Survey Report of Ghazipur.
ool with the recommerv.

Lon of SEAC ta approve the Distrch Sunvey g

AR agte

Dt Ghanpur along with fellowing conditions:-

s hment study on the basis of which the mineral availability 1s assessed shou

e upiuaded on websiles of District and Mining Department Uttar Pradesh an
SE1AA along with methodology adopted for study and ¢<letads hke geo

psrmtied 10
ardimates ete. of study points
pernet shall prepare a schedule for conducting roplenishment study antal,

3
i

lieple

b e
e oty should be done by a tepated Contral or State Govtnsnituie and sho
1,1 saded ou the websies of distret Geology and Mumng Department ana st 1

e weebsite, Quantity auned and auctioned shall be stisetly hase: <
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Ninates of the 89" Mcg.ﬂ';%,; SLIAA, UP held on 25.10,2024

O T 1 ’ ; y

il cHnhmeat stuoy Detoct adman tratian as well as Mining Department vall toli .
thrareeana pracedure to ensune no llogal mining takes place

Yinm e Y .
Niing Oepartment shall be responsible for demarcating the leases where ©y

ol anlter the monsaon

"

Voot ebvonal and envitonmentl preservation work done like name of the willuper,
bealth care facility, School ete, andvr DMF should be uploaded on district website an |
wibrltod s S IAA

Bestiict Survey Repent of Prayagraj.

U pre et with the recammenaatian ol SEAC fo approve the Distrat Sunvey Bup i
o] crDistaer Prayagra along with tollowing conditions::
Replemishment study on the basis of which the mineral availability is assessed shoul:
bu uploaded on websites of Distict and Mining Department Uttar Pradesh and
canmirted] (o SEIAA alnn,q with methodology a[fﬂp(‘p{] for Eltld\/ anel details like por

sorenat s et of study paints

e Gistnct shall prepare a schedule for conducing rep

This study should be done by a reputed Central or State G

Lploades on the websites of district, Geology and Mining Department and submutted

o STIAA on s wabsite. Quantity mined and auctioned shall be strctly based on

Coslaristment stedy District adrmristration as well as Mining Department will folioz

I iovevis wnd | S (R R P T T F] RO |:|‘;‘i':a| g Loz [.L‘I‘:’

tepishment study arnual
ovt. institute and shoulc L.

Bulibsi ULttt vbak b poama tar domareatag the leases whcie s

papesEi 2t rey Ylas enaadn
Detads o acal 1 envronmental preservation-work done ke name of the viltag
bieait care fauhty Scheol ete wnaet DMF should be upicaded on distiret webstte oo
webmatied 1o SEIAA

Ciee of W-Sand should be enconraaeil,

Aponda-C

) “UPSRTC Bus Port cum Commercial complex” project at Vibhuti Khand, Gomti Nagar.
Lucknov, Shri Ashish Kumar Upadhyay, M/s Omaxe Be Together Lucknow Busport
private Limited., 9189/SIA/UP/INFRA?/291452/2024.

Tieia neted that that the above peect was Laken i s 8457 meeting in which S0

L thn oroedt proporcet el osubmt Polifenmsagn o0 sl v i

Lo TR operators for using wal o Juring constouction phase. Kol from A

vt ety 3 Inetia 3nd detals ot reust olwaste waler generated. Lhe project propone v

o bmtted s eply ade letter dated 23.10.2024 Hence SEIAA noted that as pet pa

gl w1 EIA notihicanon2006  The regulatory authority shali normally accept 1o
sepoerdations af the Expert Approisal Committee o State Level Expert Appiosa

Coeventtee conceroed I fipht of discussion held in SCIAA mecung na 597 gats.

A28 SUAd ameed to accept the tecommendation of SEAC and gram (6 o he
et vong with all the general and speaific conditions as suggested by SLAC, In ada
oshe canditions imposed by SEAC, SEINA added following additional specific condition.:

Plantatior of saplings shall be carned out in earmarked greenbelt area as a part of tree
plontanion campagn "tk Ped Ma Ke Naam" and the details of the same shall be
spivaded i the Med LIFE Portal (hips://merilife.nicin) as per OM no, F.No 13
SN0 IV (R -291594) dated 24 07,2024

ctopapponent shalt <ot wethun e e e | i 4

ot
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y 10 2004

caanttilic ation of Year wise CLp
Vil should he ro

WO Oy

||f_|ip ]
ated 1o mmp'::l‘h -JIO’HH with cost and other details The Cii
& e lation .

for U messd Bor samm of Environmental Poliution and creatin,

foor o ;
Ot example creation of water harvesting pits an!

CRDON e Quendation frark
. . AERS ¢le A o [
Lo e tiRast one sehool In the vicimity of project
A : ¢ Lenhe ! : Lk '
¢ .0“ il pl nt, | 1y 5[ qud bL conytracted ferbin

S school of o«

earby villapes ; ;
o dies and af there 1s a gurl’ irls T
Y equipped wath overhead et bhe o 1

<hent sdopted for instalt T o e s i Hi
T et stallation of roof top solar plant should be displayed on th.
Niect proponent and shauld also be submitted with periodic complicn

P apg
ol

Yo R fy ) AT 3 1|
i et sl l” ] .f' gt e gt s :j;'\i{.’"fl‘,' MRS | T RO S A B

'-“--...!\.;.. v ochaeai o b v P

Sl sheuld b reused ton sardening ’li"-“”'“i"; Syslf_‘[”. \’vdﬁhlf'ﬁ (] G V] A A
installed a0
racd to sow
rg %

be done with

ST owels, wigation sprinkiec amd dup rigation system shall be
mauetaned for proper functioning. Pan of the treated SeWage, il discha
e, shall meet the prescribed standards for the discharge and shall
nedussaty permissions from concerned authorities.

Liriter aby coumstances unirealed sewage shall not he discharged fo roueip

st b oo gy nzarby water booy
L gt praponent shall instatl negamic Dio converter.

] i 4

Tt eitivent from STP alter tertiary treatment shall be subjected Lo GZORBUCR LG 3!

o smell,
Prowsios for charging of electric vehicles as per the guidelines of Gol/GoUP should L
ubrtred withen the pext 3 months

. e bt eaph - e ety o catar ot tpifie ation heyore | 1Y
poact plates anki by poesl

vl

| Ty B IBEE I TR R AR 2 & BT |

i

shouw display £L grantea e thw 20 Thir wepsite.

10T 1 gramed with ihe condition st £ O iy valid only for the budding plan welnel hes
seor submitted by PP for saeking £ ih case zpproved building plan is different fror
e oee submitied for seeking £C then this £C will stand null and void.

i: Project Proponent shall submit the Six-monthly Compliance on the Environment
Clearance condition prescribed in the Prior Environment Clearance letter as e

VioEFECC OM F.no- IAS-22/01/2022-1A-11 (E-172624) Dated 14-06-2022,

s
'

Saddal Qfficer
Jl I;"\J"\_ Uil

{srt Mamita Sanjeev Dubey)  ( Ajay Kumar Sharma ) (Paras Nath)
Chiairman "Member-Secretary . Member
LEIAA SEIAA SEIAA

Py 70
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i. The District Survey Report (DSR) shall be updated once in five years as: menticned 0
MoEE&CC, Govt. of ndia Natification No. $.0. 141{E), dated 15/01/2018, as per laid down
procedure, under intimation to SEIAA.
2. % wasinformed that there are 119 mining lease areas are proposedin the final DSR.
3 H any new lease is identified, Sub-Divisional Committee will follow the entire procedure
every time on the basis'of existing DSR,
“atter approval of DSR from SEIAA, the District Administration shall upload the DSR in
public domain along with L=ase Wise Digital Maps showing the status of depasits and
pillar wise coordinates of existing and proposed areas,

%. The District Administration shall utilize the District Minaral Foundation Funds as per
notification no. 866/86-2017-132/2016 dated 15/05/2017 issued hy W d‘
Geology and Mining, Gwemmmt of U.P. or any modification in R by competen
authority,

&. DMF fund should also be utilized for the environmental protection, development and
maintenanceof haulage road. '

7. The lease shill periodically conduct audits of operative mine leases and take cocrectiv
measures as per the directions of District Administration In case of advecse om
and, ayearty report.on this shall be sent to SELAA as:compliance.

8. Repienishment stody on the basis of which the mineral availahi essed shoukd
uploaded un websites of District and Mining Department Uttar gﬁ&ﬁ:ﬁﬁmmﬁ
mﬂ?:‘ with methodology adopted for study-and datalis like geo-coordinates ete. of

points,

9. The District shall prepare a schedule for canducting replenishment oy,
study should be done by & reputed Central or s‘m& Govt. mu&‘::\;:d smr?;
uploaded on the websites of district, Geology and Mining Department and submitted to
SEIAA on its website. Quantity minad and auctioned shall be steictly based oo
replenishment study. District administration as well g Mining Department will follow al
nosms and procedure 1o ensure no lllegal mining takes place. T

10. Mining Department ghall be re . _ _
after the monsoan, sponsible for demarcating the leases where-ever needed
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14. Deralls of sovial and 'nnvlréiim'oml proservation work done (ke name of the villages, :

~ health care facility, Sehool ete. under OMF should be uploaded on district webisite and
submitted to SEIAA.

12(Geo-coordinates of each fease should be mentioned 1n the DSR and submitted to SEIA%

B 13. Clusters shoulkd be eloarly marked or district map and submitted to SEIAA within a
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REVISED
DISTRICT SURVEY REPORT, HAMIRPUR - YEAR 2024

for
River Bed Sand/Morrum Mining

As per MoEF&CC Notification No. S.0.141(E) Dated 15-Jar1-201l53 S.Q.3611 (E) dated
25-July-2018, Sustainable Sand Mining Manz}gf:ment Guidelines-2016 and
Enforcement & Monitoring Guidelines for Sand Mining-2020
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Qg qody)
RrenfRrers
Prepared by FIRgR

Sub Divisional Committee, District Hamirpur




948 |

Final Li
al List
St O . : .
{ potential mining leases (existin [}
- kA L }
Rivers g and proposcd) ¢
AR e '
Ner < - s
™No. | Detai Village/ 1‘1’:‘“'---- e
; Tehsil ]- ease Details r‘;\ac Dista| Distance|  Mini
1 ; en nce fi ng Total
f :' (inHn) | (In - leases skttt “Mineral | Existing
i ] l KM) A ‘V“llil‘l 500 Toﬂl‘ll!ﬁ* ‘ﬂ' be
i i p rea meters (if /A mined | Proposcd
: ! ! rom| (in KM) S (Sand/
| PA/ yos cluster | considering | _ B
! i BR/ area) digging RBM etc.)
{ i wc/ depth
i | . max as 3
=3 1 Berv —%l.—\‘——_._-—__.,__________‘______________ . ’ meters
; T “illage- Bhedi Daxiya }'(h,.l _————————_________________.________-______
: L and 23/7 | 1L o
(Old Name: Bhedi |(Gata No. Gg/ 1) 1.100 NA | More than Yes 333000 cum 177578 cum Exsting |
Kharka) , Tehsil- 100 k.mm :(‘0.01 Toal e . 599400 MT 319640 MT
ST e S:lrila otal € uster Ared
- e
= Beraa | Village- Bhedi Daxiy: T e | e e B o gy 175069 ha | __——" | 1T ennz |
(Old Name: i 2 Khand 23/8 | 19370 NA | More than Yes Z5iT00cum | 309882 %60 Existing
ame: Bhedi | (Gam No. 63/1, 100 T
Khark i m (0.01 1045980 557788 I
ar él)ril”fehs;l- 64/1, 67 & 68) km) Total cluster Ared
Sada
| = 175.069 ha
'/_,_’L,_,’) 1
3 r . ry - ____-—-—-_'_-_-___-——'_‘.___'_,__-——'—'_-_._ E— - .
2 | Berwa | Village- Bhedi D:‘lﬂ}'ﬂl hand 23/12 12.145 NA | More than Yes 364350 cum 194304 com Existng
(Otd Name Bhedi | (G IO 63/1, 100 m (001 esgso MT | 349747 MT
Khaska) , Tehsil- 64/1) Jm) Total cluster Ar€2
! /ﬁﬂ/,//l : = 175.069 ha
4 | Bermd Village- Bhed! Dariya | Thand 23/13 12145 | Na More than Yes 364350 cum 194304 cum Existing
1 (Ol Name: Bhedi | (Gata No. 63/1, 100 m 655830 MT 349747 MT
{ Khazka) - Tehsil- | 64/1) ©.01 km) Tntnl] ;lsmctéc; :reﬂ
i Sarsila ! =175. a
i . i _____-———-*.-~—~'_._-—————"" —=58730 © cum Existif}
5 ; Bem? Village- Bhedi Dasiyn | FKhand 25/ 24291 | N& More thag Yes {’3?18:‘??40;;?‘ %Sggig; o g
| e Bh?di s S (Digfgﬂ) Totnl‘ clustes Ared
| Kbacks) 7| R - Ry P Ny
] i ; : Yes 1093110 cum ung
G . Ber a | Village- Bhedi Dadt | Kh 36.437 NA M;)(L;E trl:m 7598 ST P019242 T
Bhedi D22 | (Bhedi Dany?
1 (0.01 km) Total cluster Area
Gara NO 631/1’ — 175.069 ha
-

(()]d Name: Bhedi "
i Bhed! Dan

Kha ka) . Tehsu-
Sarila | Gata No-

™
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T A R
": Betwa | v ihage- Bhod; Dadya,[ Khand 23/19 | 12048 | NA [ More than Y
Bhedi Danda (Whedi Dariya: 100 m - i:’;;sso cum | 194304 cum | Exdisting
_ {:\:‘:&P\;:;“‘_‘l" 1:‘“}'-‘ Gata No. 63/1, (0.01 km) [ "Total cluster Acea| mRKMT |
f ) Te il 617,70, 71, = 175,069 ha
! Sanla 721,73, 1,
! Bhedi Danda-
Gam No, 20,
21N, 21/2, 22,
23, 24/1,25/1,
‘2604, 27, 28, 29,
JOMI, 310,
32/2,32/1, 33,
§/3,8/8,8/13,
: 8/10,8/7,8/5,
: 8/14, 8Mi, 8Mi,
| S\, B, 8/20)
& Benva | Village- Bhedi Daciya,| Khand 23/20 | 12145 | NA | More than Yes 364350 cum | 194304 cum| Existing
| Bhedi Danda | (Bhedi Dariya- 100 m 655830 MT | 349747 MT
! (Old Name: Bhedi | Gata No. 63/1, (0.01 ki) | Total cluster Area
i Khacka) , Tehsil- | 64/1, 69, 70; = 175.069 ha
| Sarila Bhedi Danda-
| Garta No. 21M,
24/2,25/2,
260, 31Mi,
8/3,8/8,8/13,
| 8/10,8/7,8/5,
8/14,8/9,8/25,
8/12,8/6,8/2,
8Mi, 8/20) =
9 | Berwa | Village- Bhedi Dasiya] Khand 23/21 | 24.291 | NA | More than Yes 728750 cum |259104 cum| Existing
(Old Name: Bhedi | (Gata No. 63/1, 100 m 1311714 MT | 466387 MT
Kharka) , Tehsil- 64/1) (0.01 km) | Total cluster Area
Sarila = 175.069 ha
10 i Berwa | Village- Bhedi Dasiya | IKhand 23/23 | 11000 | NA | More than Yes 330000 cum |194304 cum| Existing
| (Old Name: Bhedi {G'lm No. 63/1, 100 m 594000 MT | 349747 MT
Kharka) , Tebsil- | 64/1) (0.01 km) | Total cluster Areal
i Sanla | =175.069 ha
11 l Benwva Village- Riruwa Khand 22/2 14.000 | NA | More than No 420000 cum [224000 cum| Existing
| Buzurg Dariya (Gata No. 100 m 756000 MT | 403200 MT
i (Old Name: Riruwa | 47/13,57) (0.01 kun)
i Baseda) , Tehsil-
i Sarila i
12 | Berwa Village- Riruwa | Khand 22/4 | 22.000 NA | More than Yes 660000 cum 351956 cum| Existing
Buzug Dariya | (Gata No. 02) 100 m 1188000 MT | 633521 MT
| (Old Name; Riruwa | (0.01 km) | Total cluster Area
| Baseria) , Tehsil- = 80.060 ha
! Sarila
13 | Betw Village- Riruwa Khand 22/5 | 23.000 | NA | More than Yes 690000 cam | 367954 cum| Existing
| Buzurg Daya | (Gata No. 02) 100m Q01 - 1242000 MT | 662317 MT
(Old Name: Riruwa : km) | Total cluster Area
Baseria) , Tehsil- = 80.000 ha
: Surila
T4 Bews | Village- Riruwa | Khand 22/6 | 23.000 [ NA | More than Yes (690000 cum 367000 cum| Existing
_ Buzurg, Baseria | (Rirua Bujorg 100 m 1242000 MT | 660600 MT
| (¢ 1d Name: Riruwa | Gara No. 02, 03, (0.01 km) | Total cluster Area
i Bascria) , Tehsil- | Basriya Gata no- = 80.000 ha
! Sanly 1 336)
5 | Betws | Village- Baserin | Kband 22/7 | 12000 | NA | More than Yes 360000 com | 192000 cum| Existing
‘ (O1d Name: Riruwa | (Gata No. 336) 100 m 648000 MT | 345600 MT
Baserin) , ‘Tehsil- (0.01 km) | Total cluster Area
i Sarila = 80.000 ha

Ny g W W
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16| Berwa | Village: Chandant | Khaod 22/10 | 24291 | NA More than Yex 728730 cum |388608 cum | Existing
3 Daniya, Chandau! (Chandant 100m | 1311714 MT | 699494 MT
! Danda Dariya: Gam (0.01 lm) | "Total clustee Area
(O Name: Rinawa N, 38/1, = 36436 ha
3; Nascrin) , Tehsile (65735, 39,40/1,
i Sanla 4272, 4075,
s i f | 5672, 37/
| ‘ 1 38/1; Chandlaut
S| ! Danda- Gatit
> ] i No. 509/1,
L | 500/2,862/1) S BE——
;- 17 | Berwa | Village- Chandaue | Whand 22/12 | 12,145 | NA More than Yes 364350 cum | 194304 cum Existing
Dariyn, Chandaut | (Chandaut 100 m 655830 MT [ 349747 MT
g Danda Dariya- Gata (0.01 km) | Total cluster Area
(O1d Name: Rivuwa No. 37/1, = 36.436 ha
~ Basera) , Tehsil- 65/35, 35/1;
¥ Sanla Chandaut
. Danda- Gata
5 No. 507) e Ertng |
15 Berwa | Village- Chandaue | Khand 22/14 | 24291 | NA | More than Yes 728730 cum 333494 c;‘$
| Dariva (Gata No. 35/1)| ... 100m | 1311714 MT | 69
! (Old Name: Riruwa : (0.01 km) | Total cluster Area
5 Baseria) , Tebsil- | = 48.562 ha _
! Sarila _| e
. 19 | Betwa | Village- Chandaur | Khand 22/15 | 24.291 | NA | More than Yes 728730 cum 388603 ﬁTm g
9 l Dariya, Chandaut (Chandaut 100 m 1311714 MT 69949
i - Danda | Dariya- Gata (0.01 km) | Total cluster Area
¢ { (Old Name: Rirawa | No. 35/1,27/1; =48.582 ha
| Baseria) , Tebsil- | Chandaut
i ‘ Sagla I Danda- Gata
| i | No.439/3,
P | H5/34)
730 | Berwa | Village-Hardua | Khand No.9 24291 | NA | Moxe than No 738730 cum | 388553 cum| Existing
i | (Old Name: Badera | (Gara No. 06) 100 m 1311714 MT | 699395 MT
i i Khalsa) , Tehsil- Saclal (0.01 km)
21 | Berwa | Village- Magrauth, | Khaad 26/1 | 17.262 | NA | More than Yes 517860 cum 172620 cum| Existing
| Ghummuli | (Magrauth- Gata 100 m 932148 MT | 310716 MT
: 5 (OldName: | No. 01Ka, 02; (0.01 km) | Total cluster Area
| Chandwazi Ghurauli) | Ghurauli- Gata = 58.468 ha
! Tehsil- Sarila ! No. 01, 05,
f | 06/9) | -
22 | Berwa | Village- Ghurauli " Khand 26/2 | 19.363 | NA | More than Yes 580890 cum [193630 cum| Existng
| (Old Name: (Gata No. 01, 100 m 1045602 MT | 348534 MT
,F Chandwari Ghurauli) | 05, 04Mi, 06/2) (0.01 km) | Total cluster Area
i Tehsil- Sarila = 58.468 ha
i _
23 | Berwa Village- Ghurauli | Khand 26/3 21.843 | NA | Morc than Yes 655290 cum Ry
_| (Old Name: (Gawa No. 01, 100 m 1179522 MT ilgssﬁ'?a ?rr; Existing
i Chandwari Ghuzauli) )| 02, 03, 06/2) (0.01 ki) | Total cluster Area _
‘ Tehsil- Sazila | =58.468 ha
24 | Berwa | Village- Ghurauli | Khand 26/5 | 30476 | NA | More than Yes 9142 e
i Chandwari Ghusauli | (Ghurauli- Gata 100 m 16%-?&?% :?,-sssgg?# Existing
Dariya No. 01, 06;) (0.01 km) | Total cluster Area
. (Old Name: | Chandwari =91.768 ha
! Chandwari Ghuraul) | Ghurauli
i Tehsil- Sarila Dariya- Gata
| No. 11/1,01)
22 | Pe T agl |
25 | Betwa |V ’”"”j):}i;, ;nd\vm . (Ié.:l;l:‘li (2,6{} ;1 29930 | NA | More than Yes 897900 cum |538740 cum| Existing
! o | .01, 100 m 1616220 MT |969732 MT
| al ; Y ) (0.01 km) | Total cluster Aren
andwari Ghurauli) | = 91.768 b
L . a
Tehsil- Sarila

N ___/\2_(@5
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Village: Chandart | Khand 26/8 | 31362 More than Yes 940860 cum 564516 cum | Existing
Daviva , (Gar No, 01, 100 m 1693548 MT 1016129 MT
(Ol Name: 02,03, 05, 11/1) (0,01 kin) | Total eluster Aren
Chandwar Ghuamnli) | = 91,76H ha
N Tehail: Ranla K
- l 27 | Berwa F,i];.;:'ﬁ,;‘.’,:ﬂ,’,,’l 'i' Nhand 21/1 16000 | NA [ More than Nuy {80000 cum [240000 cum| Existing
\\3: ' Dariva (Gata No. 100 m 864000 MT | 432000 MT
: | (Ol Name: Chandawt, 02/ 1M, /3 (0,01 k)
Y Danda), Tebsil- Saril
| I| 28 | Betwa Village Hanloa | Rhand 24/8 | 20000 [ NA | More than Yes 300000 cum | 360000 cum|  Existing
| b& (Ol Nan: Chikasi) o (Gara No. 06) 100 m 1080000 MT | 648000 MT
| | | Tchsil-Sanla | | (0.01 km) | Total cluster Arca
$ - | ] = 32145 ha
i 2 " Bewa | Villige Handva, | Khand 24/9 | 12145 | NA | More than Yes 364350 cum | 145740 cum|  Existing
I }3 | Sujagwa i (Hacdua- Gata 100 m 655830 MT | 262332 MT
(O Name: Chikasi) ., No. 01, 02,03, (0.01 km) | Total cluster Area
% i Tehsil- Sadla . 04, 05, 06; =32.145 ha
! Sujagwa- Gata
| | No.01, 10, 11,
g N 12, 13, 14, 15) |
30 Bea | Village Supgwa | Khand 24/12°| 8316 [ NA | More than No 349480 cum | 124740 cum | Existing
% (Old Name: Chikasi) ,| (Gata No. 01, 100 m 449064 MT | 224532 MT
Tehsil- Sagk | 02,03, 04, 05, (0.01 k)
S | 06,07,08,
3 _ 323/214) I N S oy
51  Berwa | Village- Chikasi, | Khand 24/13 | 14000 | NA [ More than Yes 230000 cam | 252000 cum|  Existing
= Sujagwa (Chikasi- Gara 100 m 756000 MT | 453600 MT
i (Old Name: Chikasi) ,; No. 01, 02; (0.01 km) | Total cluster Area
;\‘s Tehsil- Sarila Sujagwa Gata =78.774 ha
' No. 323/214) PN =
g 2 | Beva| Villge Chilasi, | Khand 24/14 | 33382 | NA | More than Yes 1001460 cum |400584 cum| Existiog
f Tehsil- Sadla | (Gata No.01, 100 m 1802628 MT (721051 MT
> l P14/12) (0.01 km) | Total clustec Area
| :3 ! =78.774 ha
| 55 | Berwn | Village- Chikasi, | Khand 24/15 | 51392 NA | More than Yes 941760 cum 313920 cum| Existing
> i Tehsil- Sarla | (Gau No. 01, 100 m 1695168 MT | 565056 MT
(. [ 02,03, 14/12) (0.01 km) | Toral cluster Acea
% =78.774 ha
| 3! ch*a-—| Village- Chikasi, | Khand 24/18 | 36437 | NA | More than No 1093110 cum | 582992 cum| Existing
2 Tehsil- Sala | (Gata No. 100 m 1967598 MT (1049386 MT
L 14/12) (0.01 k)
3 j |
35 Berwa | Village- Ichhaura [ Khand25/2 | 18370 NA | More than Yes 551100 cum |293884 cum| Existing
- (Old Name: Ichhaura | (Gata No. 04/1, 100 m 991950 MT | 528931 MT
| Jhitkazi) , Tehsil- | 01) (0.01 km) | Total clustes Area
2 | Saila i =292.205 ha
! | -
| ) 36 | Berwa | Village- Ichhaura f Khand 25/3 | 18.610 | NA | More than Yes 558300 cum (297723 cum| Existing
I " ! (Ojd Name: Ichhaoo | (Gam No. 04/1, 100 m 1004940 MT | 535901 MT
i Jhitkari) , Tehsil- 01) (0.01 km) | Total cluster Area
D Sarila |J = 292205 ba
, a 37  Berwa |  Village- Ichhaura I Khand 25/6 | -.31.120 | NA | Morc than Yes 933600 cum |497858 cum| Existing
| i (Old Name: [chhaura (GataNo. 01, | 100 m 1680480 MT | 896144 NIT
2 ! Jhitkasi) , Tehsil- 04/1) (0.01 km) | Total cluster Asen
| —-9 Sarils =292.205 ha
> XTI Terwa | Village- lehhaura | Khand 25/9 | 20.030 | NA | Morethan Yes 600900 cum {320440 cam| Existing
! | (O1d Name: Jehhaura | (Gara No. 01, 100 m 1081620 MT | 576792 MT
Jhitkari) , Tehsil- 04/1) (0.01 km) | Total cluster Area
i Sarla = 292.205 ha
o Ny R X 07

-—



952

e \Q\E % \E_\g _\&—\\3\- &

_\V J_';AJ/ @ K

BN,
| & 39 I Betwa [ Village: lehhane | K_!mml as/tL | 27350 | NA [ More than Y #20500 cum [437546 cum| Existing
SN (Ol Name: Iehhauen (Gata No 01, 100 m 1476900 MT | 787583 MT
i : . Jhit]..m:n L Tehsils 0171 {U.GI kll'l) T'otal eluster Aren
W | 0 binl-\ 1 ' =292.205 ha
; 3 40 | Betwa | Villages Tehhauwm | Nhand 25/12 | 19.700 [ NA | More than Yes 591000 cum |315161 cum| Existing
\s (O Name: Jehhaura | (Gata No. 04/1) 100 m 1063800 MT | 567290 MT
i I Ihitkasd) | Tehsil- (0.01 km) | Total cluster Area
| - ! Sanh =292.205 ha
{31 ] Bow | Villge Tehbaus  Whand 25717 | 12145 | NA | More than Yes 364350 cum |194296 cum|  Existing
>® ! [ (ON Name: Ichhasa | (Gata No. 04/1, 100 m 655830 MT | 349733 MT
| [ Ihitkag) , Tehsil- o1 (0.01 km) | Total cluster Area
~ Sanlh =292.205 ha
S! 42 Bema | Village Ichhaura | Khand 25/18 | 8180 | NA | More than Yes 745400 com | 130864 cum| Existing
3‘3 - (O1d Name: Telibauea | (Gata No. 04/1) 100 m 441720 MT | 235555 MT
1 Jhitkasi) , Tehsil- (0.01 km) | Total clustes Area
-y i Sanla =292.205 ha
Y s = IS Ty L
| ¥ | Betwa | Village- Ichbavm | Khand 25/19 | 7730 | NA More than Yes 531900 com | 123556 cum | Existing
:3 I (Old Name: Ichhaura| (Gara No. 03, 100 m 417420 MT | 222401 MT
i .' Jhitkad) , Tehsil- 04/1) (0.01 km) Total cluster Area) .
=S ; Sarila = 292.205 ha
.| Bewa | Village- Ichhaura | Khand 25/20 | 22410 | NA | More than Yes 472300 cum |358516 cum| [Existng
=5 (Old Name: Ichbaura| (GataNo. 01, |~ 100 m 1210140 MT | 645329 MT
| Jhitkad) , Tehsil- 03, 04/1) (0.01 km) | Total cluster Area
3 Sasila =292.205 ha
- - s " — N R e o
!! 45 | Berwa | Village- Ichhaura | Khand 25/21 | 17.730 | NA | More than Yes 531900 cum [383661 cum Exisung
=S (Old Name: Tchhaura| (Gata No. 01, 100 m 957420 MT | 690590 MT
- | Jhitkad) , Tehsil- 04/1) (0.01 km) Total cluster Area
:3 Sarila = 292.205 ha
© 7746 | Berwa | Village- Ichhau | Khand 25/22 | 17830 | NA More than Yes 534900 com | 385325 cum| Existing
:S (Old Name: Ichhaura (Gata No. 01, 100 m 962820 MT | 693585 MT
[ Jhitkad) , Tehsil- 04/1) (0.01 km) | Toml cluster Area .
:Q Sacila = 292.205 ha
. 47 | Berwa | Village- Veda Dariya | Khand 25/24 | 33.000 NA | More than Yes 990000 cumn | 587934 cum Existing
—_ﬁ;" (Old Name: Ichhaus | (Gata No. 02/1, 100 m 1782000 MT (1058281 MT
; Jhitkai) , Tehsil- | 2/3,2/4,2/5, (0.01 kum) | Total cluster Area
ﬁ Sarila [ 2/6,2/7,2/8) =292.205 ha
~38 T Berwa | Village- Veda Dariya | Khand 25/25 17260 | NA | More than Yes 517800 cum |276126 cum| Existing
:9 : (Old Name: Ichhaura| (Gata No. 2/1) 100 m . 932040 MT | 497027 MT
Jhitkag) , Tehsil- (0.01 km) | Total clustec Acea
E, Sarila '=292.205 ha
N
39 | Betwa | Village- Veda Darya | Khand 25/26 | 20740 | NA [ More than Yes 622200 cum |331799 cum| Existng
= | (Old Name: Ichhauen| (Gata No. 2/1) 100 m 1119960 MT |597238 MT
' } Jhitkac , Tebsil- (0.01 km) | Total cluster Area
‘ == | Sarila =292.205 ha
| i [ S
I 30 | Dhasin Village- Bilgaon , 1/1 Khand No. 15000 | NA | More than No 450000 cum 240000 cum| Proposed
: =z i Tehsil- Sarila 1 (G]a/nllJNo. (013? Lr?n ) 810000 MT | 432000 MT
|- ! e
(2 |
| '_?]_'i'_&’amun:; Village- Suravli Khand 31/3 | 36437 | NA [ More than Yes 1093110 com |728640 cum| Existing
| Buzurg (Gata No. 01, 100 m 1967598 MT 1311552 MT
| (Old Name: Patyora) ,| 02) (0.01 kmy) | Total cluster Area
i “I'ehsil- Hamigpur | =218.622 ha
55 | Yamuoa|  Villpe- Sorauli | Kiand31/4 | 36437 | NA | More than Yes 1093110 cum |546555 cum| Existing
| Buzurp, Paryora | (Surauli Buzueg- 100 m 1967598 MT | 983799 MT
| Danda [G" ta No. 01, 02; (0.01 k) | Totl cluster Area
! (Old Name: Patyora) | Patyora Danda- =218.622 ha
1 Pehsil- Hamigpur  [Gata No. 01, 02) J
> | EENEN, &

(W
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l 33 | Yamung Village- Susuli Khand 3175 | 36437 | NA | More than Yeu 1093110 cum | 546555 cum| Existing
Buzang, Patvom | (Susnli Buzang 100 m 1967598 MT | 983799 MT
Danda 1 Gam No. 01 (0.01 km) | Total cluster Area
(O] Name: Paryow) || Patyora Dandas = 218,622 ha
i Tehsil Hamigpue ' Gata No. 01, 02)
rl [N S AT ) SETE.) e - S—
5NN \'im_\-,m I"’;'}“’“‘ i Khand 3176 | 36437 [ NA [ More than Yes 1093110 cum |546555 cum| Existing
Danda [ (Gam No. 01, 100 m 1967598 MT |983799 MT
(OW Namw: Patyor) | 02) (0.01 km) | Total cluster Aren
Tehsil: Hamigpur | =218.622 ha
55 [Namum|  Village: Parvom T Khand 31/7 | 36437 | NA | More than Yes 1093110 cum | 546555 cum| Existing
[ Danda | (Gata No, 01, 100 m 1967508 MT | 983799 MT
i {01 Name: Patyorn) .! 02) (0.01 km) Total cluster Area
| Tehsil- Hamimur =218.622 ha
56| Yamuna Villaige- Patyorn | Khand 31/8 | 36.437 | NA | Moce than Yes 1093110 cum | 546555 cum| Existiog
{ Danda GaaNo.01, | 100 m 1967598 MT [ 983799 MT
: (Old Name: Patyora) , 02, 03) (0.01 km) | Total cluster Area
| Tehsil- Hamimpur =218.622 ha
57 | Berwa [ Village- Ramedi | Khand 11/4 | 15574 | NA | More than Yes 367220 cum | 278502 .;q.;frn Existing
Dasiya, Tehsil- | (Gata No. 28/1, 100 m 840996 MT | 501304
Hamirpur : 29,30,51,52 (0.01 km) | Total cluster Aren
53, 54, 55, 56, =27.719 ha
| 57,58, 59,
! GOMI, 61, 62/1,
62/2, 62/3,
62/4, 62/5, 63,
64,47/1)
58 | Betwa | Village- Ramedi | Khand 11/5 | 12145 | NA [ Morcthan Yes 364350 cum 194304 cum|  Existing
Dagiya, Pasa Ojhi | (Ramedi Dariya- 100 m 655830 MT | 349747 MT
Muhal Dasya , Tehsil- Gata No. 28/1, (0.01 km) | Total cluster Area
| Hamirpur 32, 15, 16, 17, =27.719 ha
| I 18,19, 20,
' | 21Ka, 22, 47/1;
Parn Ojhi Muhal
Dardya- Gata
No. 01) ;
59 | Berwa | Village- Helapur (Old!  Khand 14/1 12145 | NA | More than No 364350 cum | 145728 cum| Existing
Name: | (GataNo. 100 m 655630 MT | 262310 MT
Shankaripeepar) , 43/9Mi) (0.01 km)
1 Tehsil- Hamirpur :
60 | Berwa | Village- Kalauliteer f Khand 16/2 16.194 | NA | More than Yes 485820 cum (194304 cum| Existing
Daciya, Basdahn | (Kalauliteer 100 m 874476 MT | 349747 MT
Sahjana, Badanpus Dariya- Gata (0.01 km) | Total cluster Area
(Old Name: No. 1,2,3,4,5, = 28339 ha
I{alauliteer Darya, 6,7,35/42;
“Tehsil- Hamirpur | Bardaha Sahjana
| Dardya- Gata
No. 01/1,
02/11;
i Badanpur, Gata
No. 206,)
61 | Betwa | Village- Bardaha Khand 17/5 | 12145 | NA | More than Yes 364350 cum |145728 cum| Existing
Sahajana, Kagauta (Bardaha 100 m 655830 MT | 262310 MT .
i Dariya Sahajana- Gata (0.01 km) | Total cluster Area
i (Old Name: Bardaha | No. 01/1, =78.339 ha
[ Sahajuna) , Tehsil- | 02/11,20/4,
i amirpur | Kanauta Dasiya-
| | Gata No. 17/1,
19/1
T y. : N
v \
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62 [ Berwa | Village: Bahmuli ] Khand 1871 | 36437 | NA [ More than No 1093110 cum |562912 cum| Existing
Dariva, Salweapur | Mahnwli 100 m 1967598 M1 1049242 MT
| Daniya | Dariyas Gamn (.01 km)
‘ (l‘llth\mv | No. 15,
_ Sahampur Daviya) . | Sahuaypue
| Tehsil: Hamipue Dariyas Gat no.
i [0, 1T, lﬁ |9.
- ] 20,21, 22, 23,
! 24, 28, 29, 30,
! | 31Ka, 02/4) - -
63+ Betwa .I\‘i“J!:l‘- Patas Dasiya,  Khand 8/4 33,833 | NA | More than No 1014990 cum cum| Existing
Sahumpur Dasiya | (Patara Dariya- 100 m 1826982 MT | 974509 MT
(Old Name: Naithi |~ Gata No. (0.01 km)
Danda) , Tehsil-  [107/83, 111/83,
Hamigur | 85; Sahurapur
Dariya- Gata no,
N 00N, 02/4) —
64 Betwa | Villge Kandaur | Khand9/3 | 30769 | NA [ More than No 923070 cum 492232 T\ur? Existing
- Dacya, Tehsil | (Gata No. 100 m 1661526 MT | 88602
Hamirpur 79/1Ka, 80/1, (0.01 km)
! Il 937K, 951)
65 | Bema | Village- Bindpud, | Khand10/1 | 21718 | NA [ More than Yes 651540 cum |371502 ;(t;? Existing
I Bajehaw Dasiya | (Bindpusi- Gata 100 m 1172772 MT | 668704
| (Old Name: Bed) , | No. 250, 251, (0.01 km) | Total cluster Area
Tehsil- Hamirpur, |232, 233, 234/, = 293.396 ha
Maudaha 249; Bajehata
! Dadya- Gata
[ No.01,42) ; __
66 | Betwa | Village- Bindpur, | Khand 10/2 | 23465 | NA | More than Yes 703950 cum 407084 cum| Existing
Bajehara ] (Bindpud- Gata 100 m 1267110 MT | 732751 MT
(Old Name: Ber), | No. 233, 234/1, (0.01 k) | Total cluster Area
Tehsil- Hamirpur, | 234/2, 235, 249; = 293.396 ha
Maudaha | Bajehata- Gata
I No. 01)
67 | Berwa | Village- Bindpur, | Khand 10/3 34.073 | NA | More than Yes 1022190 cum | 545093 cum| Existing
Bajehata  (Bindpusi- Gata 100 m 1839942 MT | 981167 MT
- (Old Name: Besd) , | No. 235, 236, (0.01 km) | Total cluster Area
Tehsil- Hamispur, g 237,238, 29, =293.396 ha
| Maudaha | 240, 241, 242,
' | 243, 244, 248;
| | Bajehata- Gata
I i No.01)
68 | Berwa | Village- Bindpur, |’ Khand 10/4 | 21.590 | NA | More than Yes 647700 cum (478429 cum| Existing
‘ Bajehata (Bindpusi- Gata 100 m . 1165860 MT | 861172 MT
i (Old Name: Bec), | No. 244, 247, (0.01 km) | Total cluster Area
| | Tehsil- Hamirpur, | 248; Bajehata- = 293.396 ha
| Maudaba | Gata No. 01)
69 | Berwa Village- Bindpuri, Khand 10/5 24.321 | NA | More than Yes 7296 s
| Indmi;uri, Bajehata l-(Bindpuri- Gara 100 m . 13133?::?11' %{;ﬁ;%‘;‘rm S
| (Old Name: Bedd), | No. 244, 245, (0.01 km) | Total cluster Arzea
- | Tehsil- Hamirpur, | 246, 247, =293.396 ha
Maudaha | Indeapuri- Gata
; | No. 255/1, 256,
i | 257; Bajebata-
l[ } Gata No. 01)
g -
70 | Betwa \'i”:lgc-']lldl:apun, | Khand {0/ 19 | 9414 | NA | Morethan Yes 282420 cum |150611 cum| Existing
Bajehara | @ndeapur- Gata 100 m 508356 MT | 271100 MT g
(Old Name: Beri),  No. 130/1, 256 (0.01 km) | Total cluster Aren )
| Tebsil- amipur, | le]c]lﬂtﬂ- Gata = 293,396 ha
! Maudaha No. 01) A - !
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7 : Berwa | Villages Indmpus, ! Khand 10720 | 26063 | NA More than Yes 781890 cum 416954 Eavin ]
| Bajehata ! (Indoypueis Gat 100 m 1407402 MT 75°5|71“l_’1’,‘ g
(O Nawe: ew) o [ No, 100/1, 256; (0.01 kim) | ‘T'otal cluster Arca
| Tehsil Namipur, | Dajehata: Gata = 293390 hn
SOURRL S ... . . _BOh.
2| Berwa | Village Indwpon, | Rhand 10/21 28.823 | NA | More than Yeu 864600 cum |461115 cum|  Existing
BRajehata | (Indrapuri: Gata 100 m 1556442 MT | 830007 MT
(O1d Names Ber) , | No 128/1, 129, (0.01 km) [ Total clustes Acea
Tehsil- Hamipur, 130/1, 256; = 293.396 ha
Mawdaha | Bajehata- Gata
No. 01)
3 Renwa | Village: Indmpun, | Ihand 10/22 | 25.021 [ NA | Morc than Yes 750630 cum |443719 cum Existing
Bajehata | (Indepur- Gata 100 m 1351134 MT | 798694 MT
{O1d Name: Beri), | No. 128/1, 256, (0.01 km) | Total cluster Area
Tehsil- Hamiepur, | 129; Bajehata- = 293,396 ha
Maudaha Gata No. 01) L
=1 | Berwa | Villige Indmpun, | Khand 23/26 | 17366 | NA | M =580 com | 277821 cum|  Existing
L apun, ; A ore than Yes 520980 cum
Kupra, Bhojpur, | (Indrapud- Gata 100 m 037764 MT | 500078 MT
Bajehara No. 60, 61, 62, (0.01 km) | Total cluster Area
(Old Name: Bedi) , | 128/1,256; ='293.396 ha
Tehsil- Hamirpur, | Kupm- Gata
Sanla, Maudaha No.1077/3,
i 1075/1, 1075ME)
| 1075/3,
! 1075/3Mi,
| 1075/2,
1075/3MG/1,
1075/301i/2,
[ 1075/30/3,
1075/3Mi/4,
'; 1076/3, 1076/1,
1 1/7; Bhujpur-
! | GauNo. 01,
' iBﬂjehnm Dasiya-
! | Gara No. 01)
75 | Berwa | Village- Indrapud, | Khand 23/27 | 12000 | NA | Mo than Yes 360000 cum [194304 cum Existing
Kupra | (Indrapusi- Gata 100 m 648000 MT | 349747 MT
i (Old Name: Beri) , | No. 60; Kupra- (0.01 km) | Total cluster Area
! Tehsil- Hamirpur, ! Gan No. 01/7, =293.396 ha
i Sanila | 02/11, 1075Mi,
' | 1075/3Mi,
i 1075/3Mi/1,
’ 1076/2/2)
m Village- Kupra IKhaad 23/28 | 7.300 NA | More than Yes 219000 cum |128947 cum| Existing
; (Old Name: Beri) , (Gata No. 01/7, 100 m 394200 MT | 232105 MT
i Tehsil- Hamispur, | 02/11) (0.01 km) | Total clustec Area
Sarla ! =293.396 ha
] . I
= Berwa | Village- Beri, Kupra Thand 23/30 | 9.855 | NA | More than Yes 295650 cum [157667 cum| Existing
| (O Name: Beg), + (Bed- Gan No. 100m | - 532170 MT | 283801 MT
Tehsil- Famirpur, 897/931/1; (0.01 km) | Toral cluster Area
, Sarila | Kupra- Gara =293.396 ha
| No.01/7,
. 02/11)
P e
_"ﬁﬁi Betua | Village- Ber, Kupra | Khand 10/30 | 12.145 | NA | Mo than Yes 364350 cum | 194304 cum| Existing
| (O1d Name: Beri), (Bexi- Gata No. 100 m 655830 MT | 349747 MT
' ehsil- Hamicpor, | 730/ 932/1; (0.01 kun) | Tatal cluster Area
| Sarila | Kupea- Gata = 24290 ha
Nao, 01/7)
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o l Berwa | v -
7 Mage- Wewt, Kupia - Khand 10733 20242 | NA | Moce than
h Y A o] Ye ——
' (Old Name: Bery) ! eri- Gata No 100 m " Fggggpﬂc:? 323840 cum| - Existing
lolml-‘l-l;uniqmr. IR ATUVRARTAR (0.01 ki) | Total cluster Area iB M1 | 582912 MT
_ Sanlh st/';z} ;r =293.396 ha
. wprs Gata
' No. 01/7,
02/11)
80 ' Berar TN Rt oo | 1o
Beowa | \ :l:iw:? Bea, Kupr : ‘:\]\:_\ml 10/29 | 12145 | NA | More than Yes 364350 cum | 194304 cum| Existing
(O Name: Bexi) . | (Beri- Gata No 100 m 655830 MT | 349747 MT
| Tehen ey | lzsof‘Jssz I {001 km) | Total cluster Acea
| Sanka aupra- Gata =
L l 4 Al 24.290 ha
S s 1 o b AT AT (o e R
T 111;1‘;:9-‘ Ben, Rupra t Khand 10/36 | 12145 | NA | More than Yes 364350 cum 194304 cum| Existing
| [{‘)ld j;\:tmc: 1}&:1') , | (Besi- Gata No. 100 m 655830 MT | 349747 MT
| 1 uhsll-'l-lflmu'pur, | §97/931; (0.01 km) | Total cluster Area
I Sarla | Kupm- Gata = 293,396 ha
| No.01 /7,
T - 02/11) _
S SRt I]hs,el Umhamt, | 90/3 - Khand | 24.000 | NA | More than Yes 720000 cum 400000 cum Existing
Tehsil- Hamicpur No. 2 100 m 1296000 MT | 720000 MT
(0.01 km) | Total clustes Area
= 54.000 ha
S P - ]
85 | Yamuna| Village- Umbarac, | 90/3 - Khand | 30000 | NA | More than Yes 500000 cum | 480000 cum|  Existing
! Tehsil- Hamirpur No. 1 100 m 1620000 MT | 864000 MT
! (0.01 km) | Total cluster Area
% = 54,000 ha
i T T o isti
§47 | Yamuna| Village- Sikrodhi | 247, 255/1 & 15800 | NA | More than Yes 274000 com | 252800 cum|  Existing
! Dadya , Tehsil- 254 100 m 853200 MT | 455040 MT
| Hamirpur | (0.01 km) | Total cluster Arca
! = 59.800 ha
85 |Yamuna| Village- Mankikala 1/5,Khand | .24.000 | NA | More than Yes 720000 cum | 384000 cum Existing
Thok Darya , Tehsil-, No.1 100 m 1296000 MT | 691200 MT
' Hami | (0.01 km) | Total cluster A
i mirpur H ! ‘otal cluster Area
; : =21,000 ha
86 | Yamuna Village- Mankikala | 1 /5, Khand | 20000 | NA More than Yes 600000 cum | 320000 cum| Existing
| Thok Dariya , Tehsil- No. 2 100 m 1080000 MT | 576000 MT
i Hamirpur (0.01 km) Total cluster Area
i = 21.000 ha
T P S S
g7 ! Yamuna| Village- Bhauli Dasya| 263/40, 264/1| 14.000 | Na | More than Yes 420000 cum | 224000 cum| Existing
! Tehsil- Hamirpus | (owofm ; 756000 MT | 403200 MT
i i .01 km) | Total cluster Area
‘ | = 50,800 ha
_—m Village- Mishripur , | 472 7000 | NA | Moce than No 210000 cum | 112000 cum| Existing
Tehsil- Hamixpur I (013:) Lr:'ln : 378000 MT | 201600 MT
| o1k
| i
89 | Yamuna| Village- Manki Khued| 11, 52/3 2000 | NA | Morethan No 240000 cum |128000 cum| Existing
i Thok Dasiya , Tehsil-| 100 m 432000 MT | 230400 MT
b Hamipur | - | (©0tkm)
) %0 I yamuna|  Village- Merpur | 42/1 33.000 | NA | More than No 990000 cum 528000 cum| Existing
Daiya , Tehsil- T 100 m 1782000 AT | 950400 MT
! Hamigpue | { o S
Y4517 Yamuna “Village- Bharpura 73/16 37500 | NA | More than Yes 825000 cum 440000 cum| Existiog
| Dariya , Tehsil- 100 m 1485000 MT | 792000 MT
2 Flamirpur (0.01 kem) | Total cluster Area
| o] = 59.800 ha
'.tl.' G2 | Yamuna| Village- Clandipur | 61/1,62Ka | 24.240 | NA | More than No 737200 cum 387840 cum| Exdsting
| | Dariya , Tehsil- 100 m 1308960 MT | 698112 MT
| [-Jamnirpur L (0.01 k)
% 03 | Betwa Villape- Pahdin IKhand 19/3 11562 | NA | Moce than Yes 346860 cum | 184969 cum Existing
’| Achhpura Dariyn | (Gata Nuo. 01, 100 m 624348 MT | 332944 MT
(Old Name: Tikapue) , 12, 13, 29/ 1Mi) (0.01 kem) | Total clustee Arei
’] ehsil- Maudabi {-\ = 193.063 ha
) | e ——
) = -Z;FV .
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1
9N | Betwa | Village Babdina | Khand 1974 | 28028 | NA [ More than Yo 750840 curn |400398 cum| Existing
Achhpue Danva | (Gatn No. 01, 100 m 1381512 6t | 72078 6‘;:'? g
(O Nawme: Whapur) . 14, 15,16, 17 (0.00 ki) | Total clustes Area|
l Tehul Mandaha 18, 19,20, 21, =.193.063 ha
o WG|
9% | Botwa | Village Wahdina  Khand 19/5 [ 25.263 | NA | More than "Yes | 757890 cum |404158 cum| Existing
{ Achlpura Dara | (Gata No. 01 100 m 1364202 MT | 727484 MT
! (0“ Name: .l‘lk‘i\]‘lll) a0 8, 2 (0‘0] km) Total clustee Areal
i Tehsile Mandaha | 24, 24M3, 25, = 193.063 ha
: 20/1Mi)
Y Benwy - \illages Balulina Khand 19/6 | 23769 | NA | More than Yes 713070 cum | 145372 cum| Existing
[ Achbpuea Daniva (Gata No. 01, 100 m 1283526 MT |261670 MT
(OR Name Tikapw) . 26, 26/18, 27, (0.01 km) | Total cluster Area
Tehsil Mandaha 28, 29/1Nli) =193.063 ha
97 Betwa | Village- Bahdina | Khand 19/13 | 8353 | NA | More than Yes 250500 cum |133631 cum| Existing
| Achhpura Dariya, | (Baldina 100 m 451062 MT | 240536 MT
i Mameejpur 1 Achhpun (0.01 km) | Total cluster Area
{{O! Name: Tikapur) | Dadya- Gata = 193.063 ha
| Tehsi-Maudaha | No. 01, 28,
I 29/1M
i Mamrejpur-
. Gata No. 61,
21
L | s 4
98 | Berwa | Vilage Brjehatn | Khand20/4 | 33198 | NA | Mosethan| — Yes 595940 com | 177200 cum|  Existing
; ' Dariga | (Gata No. 53, 100 m 1792692 MT | 318960 MT
(Old Name: Tikapur) , 54, 45Aa, 45Ba, (0.01 km) | Total clustes Asea
) Tehsil- Maundaha 01,42) =193.063 ba
' 99 Berwa | Village- Bajeham Khand 20/5 | 31.240 | NA | More than Yes 937200 cum |499778 cum| Exisung
i Dariya | (Gaw No. 01, 100 m 1686960 MT | 899600 MT
(Old Name: Tikapur), 42, 435a) (0.01 km) | Total cluster Area
L Tehsil- Maudaha = 193.063 ha
¥ 100 = Berwa | Village- Bajeharn | Khand 20/ 6 | 18.000 | NA | More than Yes 540000 cum |270000 cum| Existing
{ Darya | (Gama No. 01, 100 m 972000 MT | 486000 MT
H (O1d Name: Tikapur) , 42) (0.01 km) | Total cluster Acea
Tehsil- Maudaha =193.063 ha
§ 101 | Beowa | Vilage- Bajehaa | Khand20/7 | 16650 | NA | More than Yes 499500 cum |249750 cum| [Existing
1 | Dariya ! (Gata No. 01, 100 m 899100 MT | 449550 MT
y ! | (Old Name: Tikapug),  42) (0.01 k) | Total clustes Acea
§ | Tehsil- Maudaha =193.063 ha
p 12 Ken | Village- Chhani | Khand30/1 [ 36437 | NA | More than Yes 1093110 cum |546555 cum| Existing
i (Old Name: Bhulsi = (Gata No. 100 m 1967598 MT |[983799 MT
Khadag) , Tehsil- | 1389/4/309, (0.01 km) | Total cluster Area
3 AMaudaha 1384/5Mi) =129.553 ha
g 103 Ken | Village- Bhulsi Khand 30/2 36437 | NA | More than Yes 1093110 cum 546555 cum| Existing
Khadar , Tehsil- | (Gata No. 244, 100 m 1967598 MT | 983799 MT
Maudaha 237,238, 239/1, (0.01 km) | Tatal cluster Area
2 | 240,241,242, = 129,553 ha
I 243/1,243/2,
B 48/124)
104 Ken Village- Bhulsi Khand 30/3 | 36437 | NA | More than Yes 1093110 cum 546555 cum| Existing
3 [Khadar , Tehsil- (Gata Nao. 100 m 1967598 MT | 983799 MT
Maudaha | 40/50, 50, 51, (0.01 km) | Total cluster Area
152, 53, 54Mi, 55 =129.553 ha
2 ‘. 56,57/1,57/2,
| 58, 59Mi, 60, 61
2 = 163N, 65/1, 244
i 48/124)
Q 105 1 Ken Villape- Bhulsi Khand 30/10 | 20242 | NA | More than Yes 607260 cum | 121452 cum E;m;;;_
I : Khadar , Tehsil- {Gara No, 100 m 1093068 MT | 218614 MT
ﬂ ! Muudaha 40/50,47) (0.01 km) | Total cluster Aren
i = 129,553 ha
2 TR e
1 :
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94 | Berwa | Villages Babdina | Khand 19/4 | 25028 | NA | Morc than Yeu 750840 cum [400398 cum | Existing
Achhpura Danva | (Gata No. 01, 100 m 1351512 MT | 720716 MT
(O Namwes Tikapur) o 14, 15, 16, 17, (0.01 k) | Total cluster Area
Tehsil- Mandaha |18, 19,20, 21, =193.063 ha
L 29/1M)
95 | Berwa | Villages Balwlina | Khand 19/5 | 25263 | NA More than Yes 757890 cum |404158 cum| Existing
Achhpuea Dagya | (Gata Nu. 01, 100 m 1364202 MT | 727484 MT
(Ol Names Tikapur) ¢ 20, 21,22, 23, (0.01 kem) | Totnl cluster Acea
Tehsil- Maudaha | 24, 240, 25, = 193,063 ha
.. | 29/1M)
9% 1 Betwa | Villige- Bahdina | Khand 19/6 | 23769 | NA | More than Yes 713070 cam |145372 cum| Existing
Achihpura Darya : (Gata No. 01, 100 m 1283526 MT [ 261670 MT
! (OId Name: Tikapur) ;. 26, 26/18, 27, (0.01 km) | Total cluster Area
! Tehsil- Maudaha | 28, 29/100) =193.063 ha
97 Berwa | Vilage Bahdina | Khand 19/13 | 8353 | NA | More than Yes 550500 cum | 133631 cum|  Existing
i Achhpura Dasiya, (Bahdina ) 100 m . 451062 MT [ 240536 MT
Mamrejpur Achhpura (0.01 km) | Total clustec Aﬂ:ﬂu
(Old Name: Tikapur) | Dadya- Gata = 193.063 ha
Tehsil- Maundaha No. 01, 28,
i 29/1MI5;
! Mamrejpur-
: : Gara No. 61,
26/18)
e - .
98 | Berwa Village- Bajehata IKhand 20/4 | 33.198 | NA [ More than Yes 995940 cum | 177200 cum Existing
Dariya (Gata No. 53, 100 m 1792692 MT | 318960 MT
(Old Name: Tikapur) ,| 54, 45:a, 45Ba, (0.01 km) Total cluster Arca
; Tehsil- Maudaha 01,42) = 193.063 ba
99 ! Berwa Village- Bajchata Khand 20/5 | 31240 | NA | More than Yes 937200 cum | 499778 cum Existing
Dariya | (Gata No. 01, 100 m 1686960 MT | 899600 MT
(Old Name: Tikapur) , 42, 4552) (0.01 km) | Total cluster Asea
I Tehsil- Maudaha | = 193.063 ha
17100 | Betwa |  Village- Bajehata | Khand 20/6 | 18000 | NA | More than Yes 540000 cum | 270000 cum| Existing
Dasiya | (Gaia Na. 01, 100 m 972000 MT | 486000 MT
(Old Name: Tikapur) | 42) (0.01 km) | Total cluster Area
i Tehsil- Maudaha | o = 193.063 ha
"Ii)'l'"‘ﬁ?m;_ ;—Vi]]ngc- Bajchata | Khand 20/7 | 16650 | NA More than Yes 499500 cum 249750 cum| Existing
1 Dariya (Gata No. 01, 100 m 899100 MT | 449550 MT
2 (Old Name: Tikapur) Pl 42) (0.01 km) | Total cluster Area
* Tehsil- Maudaha =193.063 ha
3 102 ~Ren | Vilage-Chbami | Khand 30/1 | 36437 NA | More than Yes 1093110 cum | 546555 cum| Existing
" (Old Name: Bhulsi {(Gata No. 100 m 1967598 MT | 983799 MT
| Khadaz) , Tehsil- | 1389/4/309, (0.01 km) | Total cluster Area
3 Maudaha 1384/5Mi) ; =129.553 ha
-;‘ = Ren | Villge- Bouli | Khaad 30/2 [ 36437 | NA More than Yes 1093110 cum [5463%5 cam| Exising
i Khadar, Tehsil- | (Gata No. 244, 100 m 1967598 MT | 983799 MT
H Aaudaha 237, 238, 239/1, (0.01 km) | Total cluster Area
2 240, 241, 242, =129.553 ha
! 243/1,243/2,
5 48/124) |
T701| Ken Village- Bhulsi [Khand 30/3 36.437 | NA | More than Yes 1093110 cum 1546555 com| Existi
Khadac , Tehsil- (Gata No. 100 m 1967598 MT isting
3 adar, 983799 MT
: i Maudaha 40,50, 50, 51, (0.01 km) | Total cluster Aren
, 52, 53, 54Mi, 55 =129.553 ha
2 | | 56,57/1,57/2,
L 58, 59Mi, 60, 61
2 . 63Mi, 65/1, 244, -
; | a8/124) |-
o R N Village- Bhulsi Khand 30/10 | 20242 | NA | More than Yes 2 21452 b
t 2 ‘ Khadar , Tehsil- 1 (Gata No. 100 m e. lﬁggggg;l‘:r“; E_’.—l:;:;:-.i ?rnlj Existing
® | Maudaha | 40/50,47) (0.01 km) | Total cluster Area
9! | | =129.553 ha l
0 % tih s SRS
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. ; Ken Village Nakkeha | 1.:|.|m_=1‘2|9/| 12,145 Moee than Yes 364350 cum [194304 cum| Existing
% Khadar, Bakkeha (Bakkeha 100 m 655830 MT | 349747 MT
- J Bangar Khadar- Gan (0.01 k) | "T'otad cluster Arca
b: | (O Name; Bakkeha | No.A9/7, 94, = 36.135 ha
| | Khadac) , Tehsil- 05/ 1, 87MMi, 89,
v { Mandalia | 90,91,92,9%
ﬁi ! " Dakkeha
| [ | Bangac- Gata
@. ’ ’ No. 803)
J10° 7 Ken | Villyge Bakkeha | Khaod 20/2 [ 12.145 [ NA | Mote than Yes 364350 cum | 194304 cum| Existing
~ J Khadar, Tehsil- | (Gata No. 49/7,) - 100 m 655830 MT | 349747 MT
S i Mandaha | 95/1,38/1, (0.0t km) | Total cluster Area
J | 38/2,39,47, = 36.435 ha
S | 48/1,46/2, 50,
| s1)
D 108 Ken | Village- Bakkeha | Khand29/3 | 12.145 | NA | More than Yes 364350 cum | 194304 cum| Existing
R Khadar , Tehsil- | (Gata No. 49/7, 100 m 655830 MT | 349747 MT
> Maudaha I 95/1,2,3, 11, (0.01 km) Total cluster Area
| 8/1, 25, 26, = 36.435 ha
5 | | 26/1Ka, 29Ka,
. 30, 34, 38/1,
12/1, 24/2,
-s_ wlt_ J 24/3)
= 109 Dhasan \’ill:ggejigni-,- Tehsil | 1271 Gha - 15.300 | NA | More than Yes 459000 cum | 244800 cum Proposed
> Rath Khand Ne. 3 100 m 826200 MT | 440640 MT
e D o
.2 ‘ (0.01 km) | Total cluster ficea
e : | = 116.000 ha
{ 110 | Dhasan| Village Jigni , Tehsil | 780, 1271 Gha-| 20.000 | NA | More than No 600000 cum | 320000 cum Proposed
§ Rath | Khand No. 2 100 m 1080000 MT | 576000 MT
!
| ! (0.01 km)
’! 111 ! Dhasan| Village Jigni, Tehsil |1 - Khand No-| 25000 | NA | More than No 756000 cum 400000 cum| Proposed
Jo Rath 1 100 m 1350000 MT | 720000 MT
. (0.01 km)
112 |I Dhasan|  Village Gadhac, 01,23/2- 26.000 | NA | More than Yes 780000 cum |416000 cum| Proposed
i Tehsil Rath | Khand No.2 100 m 1404000 MT | 748800 MT
) | ! (0.01 km) | Total cluster Area
. I = 116.000 ha
113 | Dhasan Village Gadhar, |01 - I\hmd No. 17.700 | NA | More than Yes 531000 cum |283200 cum| Proposed
: Tehsil Rath 100 m 955800 MT | 509760 MT
! [ (0.01 km) | Total cluster Area
| i = 116.000 ha
114 ]I Dhasan| Village Lidhaura, | 01 Ka, 1118- | 16500 | NA | More than Yes 495000 cum |264000 cum| Proposed
Tehsil Rath Khand No. 2 (01310 k“r:., s o " 891000 MT | 475200 MT
8 oral cluster Aarea
J = 34.500 ha
115 | Dhasan vma,?.f ﬁ;ﬁ:;:m . miJ - I{lhand 18.000 | NA M;:BE than Yes 540000 cum | 288000 cum| Proposed
] Tehsi o. s ku;) T 972000 MT | 518400 MT
: : otal cluster Area
| ) | o = 34.500 ha
116 i Dhasan ) Village Tola 4 01 - Khand No.| 10.000 | NA | More than + Yes 300000 cum | 160000 comn Propoaed
f Khangazan , Tehsil 7 : 100 m 540000 MT | 288000 MT
| Rath (0.01 km) | Total cluster Area .
| ' f = 116.000 ha
117 | Dhasan | Village Tola f Gaa No. 01, | 13.000 | NA | More than Yes 390000 cum 207974 cum| Existin
{ Khangaran , Tehsit | Khand No. 6 100 m 702000 MT | 374353 MT .
[' Rath || (0.01 kun) | Total cluster Aren
T ~{illage Tl | Gata N, 01, | 21000 = el
ape ata No, 01, | 21 . 3
ne , B ‘“! ](Jnn]g::::n l';':h‘:iJ I(Jn:ll:d No. 4 - MT(;; iy = 613’ 0000 cum 1335959 cum Exisring
! ' - ; : m 1134000 MT | 604726 MT
| Rath | (0.01 km) | Total cluster Area
1
] I,_____. = 116.000 ha
S
L U7 0%
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{19 | Dhayan | Vilge Tola . Gata No 01 | 13000 [ NA | More than Yes | 390000 cum |207975 cum| Existing
| Khangann, Tehsil | Khand No. S 100 m - 702000 MT | 374355 M'T*
| TRath 0,00 ki) | "Total elustee Area

—_— = 116,000 ha

« ii.“hdraw bulk ,;;,;,;‘,‘ﬁ.".f,,;;,‘,;%ig}h_:r:: in the district has been taken ns L8 gm/cc

Patta Lands/Khatedari Land: (existing & proposed)

——

L ——

.

Owner SL Aren District | Tehsil | Village Total Total Mineral Existingé
No./ Reserves | to be Mined | Propose
Gata (MT) MT)
No.
Nil Nil | Nil NI | NI Nl Nil Nl Nil
De-Siltation Location: (existing/Proposed): Not Applicable
Nameof |Maintain/Controlled by | Location| District | Tehsil| Village| Size | Quantity Existing/
Reservoir/Dams| State Govt./PSU etc. (Ha) | MT/year proposed
Nil Nil Nil Nil Ni Nil Nil Nil Nil
M-Sand Plants: Not Applicable- -
Plant name Owner District Tehsil Village Geo- Quantity, | Existing/
locationl tones/ | proposed
annum
Nil Nil ' Nil Nil Nil Nil Nil Nil
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1.0 Introduction
Sand is categorized as minor mineral under MMDR ACT 1957 (as amended in 2021).
The legal and administrative control over minor minerals is vested in to the State

Governments, however; the environmental safeguards are monitored and controlled

by the central government keeping the agility of competent state authorities such as
State Pollution Control Boards (SPCB), Provincial Ministry of Environment and
Pollution, District Mining Office etc. Concerning the environmental issues, Ministry
of Mines (MoM), Government of India, New Delhi (GOI), Ministry of Environment,
Forest and Climate Change (MoEFCC), (GOI) New Delhi, formulated the guidelines

from time to time specifically for the sustainable sand mining to ensure the scientific

mining practices.

Sand is a granular material composed of finely divided mineral particles. Sand has
various compositions but is defined by its grain size. Sand grains are smaller than
gravel and coarser than silt. Sand can also refer to a textural class of soil or soil type;
i.e., a soil containing more than 85 percent sand-sized particles by mass.

River sand is the aggregate mineral and its demand is on constant rise in developing
country like India. Sand and gravel have long been used as aggregate for
construction of roads and building. Today, the demand for these ma terials continues
to rise. In India, the main sources of sand are river flood plain, coastal sand, paleo
channel sand, and sand from agricultural fields. Therefore catering the supply of
mineral is a challenge for public and administration both. Notwithstanding, the river
borne mineral is in high demand all over the country because of continuous
construction work, an indicator of developing society. In 2017 followed in 2021,
Government of State Uttar Pradesh has laid down a new Mining Policy, a unique
and a remarkable initiative of UP government. To ease of the business initiative in
India, Central Government has laid down several guidelines and issued notifications
to benefit every person involved in this particular sector of mining. Adding to it, the
district are the administrative units of states and are best placed for the mapping of
these mineral resources.

Sand replenishment is influenced by multiple factors; the sedimentation of the solid

material brought by the river stream is one of them. River Sediment is solid material
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that is moved and deposited in a new location. Sediment can consist of rocks and
minerals, as well as the remains of plants and animals. It can be as small as a grain of
sand or as large as a boulder originated primarily through a process of erosion, this
eroded material moves from one place to another particularly in turbulent velocity

of the river stream during the rainy season. Once the sedimentation occurs at a

mining site, this appropriately termed as replenishment. Large amounts of
sediments from the catchment flow into the river channels and are carried by the
rivers and deposited along the river banks when the flow reaches the plains during

every monsoon cycle. In order to determine the optimum quantity of sand that can

be mined from a given area, it is important to estimate the annual rate of

deposition/replenishment.

2.0 District Profile

District Hamirpur is a part of Chitrakoot Dham Division of Uttar Pradesh state of
India lies between Latitude 25.7913° N and Longitude 80.0088° E. City of Hamirpur
is the district headquarters. It consists of four (04) tehsil namely Hamirpur,
Maudaha, Rath, Sarila and Seven (07) blocks namely Gohand,
Kurara, Maudaha, Muskara, Rath, ~Sarila, Sumerpur. The district shares its
boundaries with the district Kanpur, Kanpur Dehat and Fatehpur in north, Banda in
east, Mahoba in south and district Jhansi and Jalaun on the West occupying an area
of 4,121.9 km2 As of 2011, the population of Hamirpur district in Uttar Pradesh
was 1,104,285. This included 5,93,537 males and 5,10,748 females. Two major rivers
Yamuna and Betwa meet near Bada Gaon Village of Hamirpur District. On the banks
of river Betwa lies the “Coarse sand” which is exported to many parts in Uttar
Pradesh. Coarse sand mining is one of the major revenue generating industries of
the district as well as the State of Uttar Pradesh. The entire district has recently been
upgraded with the development of infrastructure. Roads and link roads have made

the most of the interior and remote parts in reach of the people and business to boost

up the local economy
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Table 1.0 List of Tehsil and Blocks of District Hamirpur of UP

S. Name of Tehsil | S.No. | Name of Block
No. ]
1. | Hamirpur City 1. Gohand
2. | Sarila 2 Kurara
3. | Maudaha 3. Maudaha
4. | Rath 4, Muskara
5. Rath
6. Sarila
7 Sumerpur
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Fig. 1.0 Location map of district Hamirpur, Uttar Pradesh
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Fig. 2.0 Tehsil map of district Hamirpur, Uttar Pradesh
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2.1 General Geology of District

Geographically, Hamirpur comprises Bundelkhand granite gneiss complex and
recent alluvium. The thickness of alluvium varies between 120 to 150 meters. The
master slope of district is due northeast. The district could be broadly divided into
two physiographic regions. a) the southern part of district between latitude 25°30°00”
and 25%42°00” is mainly plain area with average elevation of 250 msl. The region is
under lain by then alluvial cover b) the northern part of district that is north latitude
25042'00”N this part of district represent flat topography. The average elevation of
the region is 120m above mean sea level.

The drainage basin of the district is chiefly of river Betwa and Ken which are two
important right bank tributaries of river Yamuna, River Dhasan also drain the
majority of the western part of district.

The district is characterized by mainly three unit (i) recent alluvium plain: the area
occupied by the recent alluvium can be delineated all along Betwa and Ken river. (ii)
Bundelkhand granite gneiss: the isolated hillocks and interrupt to topography of the
regions and (iii) flood plains. The district, part of Bundelkhand plateau region is
underlain by granites and basic intrusive. The quarternary alluvial material overlies
the granite. The thickness of alluvial varies from few meter to 150.00 mts in the

district. The general geological sequence of the formation present in the district is as

under:
Age Formation Lithology
Spleman Recsls Alluvium Sand, Silt & Clay
Sub Recent
—-——Unconformity
Pre Cambrian Bundelkhand Massif

Water table fluctuates in response to recharge of the aquifer and drawl from the
aquifer. The quantum of fluctuation is direct function of the above. Recharge takes
place mainly during rainy season. The minimum depth to water level in area is
expected sometime at the close monsoon or in the middle of monsoon period

depending upon the intensity and duration of rainfall as well as soil characteristics.
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2.2 River with catchment area Profile

River Betwa: The Betwa River in Central and North India is one of the major
tributaries of river Yamuna. It rises in the Vindhya Range (Raisen) just north of
Narmadapuram (Hoshangabad: Old Name) in Madhya Pradesh and flows northeast
through MP and Orchha to Uttar Pradesh. Nearly half of its course, which is not
navigable, runs over the Malwa Plateau. The confluence of the Betwa and the
Yamuna rivers is in Hamirpur district in Uttar Pradesh. The basin of Betwa stretches
from 23%’ to 26°0" North latitude and 77° to 81° East longitudes. The River Betwa

rises to a height of 470 meters in the Bhopal District of Madhya Pradesh. The river
mirpur district of Uttar Pradesh after

6.68 meters. The Betwa River has

joins the Yamuna River at Badagaon area of Ha
travelling 590 kms and reaching an elevation of 10
two major tributaries viz., Halali and Dhasan rivers.

River Ken: The River Ken is one of the major rivers in the Bundelkhand region of

Central India and flows through the states of Madhya Pradesh and Uttar Pradesh. It

is a tributary of the Yamuna river. The River Ken originates near the village
Ahirgawan on the north-west slopes of Barner Range (Kaimur Range) in Katni
District and travels a distance of 427 km, before merging with the Yamuna at Chilla
Village, district Banda in Uttar Pradesh as 25%46'N; 80°31’E. Ken has an overall

drainage basin of 28,058 km?. Crossing the Bijawar-Panna hills, the Ken River cuts a

60 km long, and 150-180 m deep gorge. The Ken Valley separates the Rewa Plateau

from the Satna Plateau.
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River Yamuna: The River forms north boundary of the district. The river first
touches the district at the village Haraulipur in tehsil Hamirpur, where it forms a
sudden loop. Flowing then east to Jamrehi Tir, it curves abruptly south to Sikrohi
and then continues south-east part Hamirpur to Baragaon where the River Betwa

joins it.

3.0 Mineral Profile of District Hamirpur, UP

Hamirpur District of Uttar Pradesh is rich in mineral occurrence due to the Monsoon
Rivers and granitic gneisses of the Bundelkhand complex. It is rich particularly in
sand, gravel, marble and lime stone. The district is particularly rich in granite and
morrum, which are used in construction. There is plenty of Mar and Kabar in the

district which are used in construction of building and hill stone (concrete) is also

used for construction of building and others.

S. No. Name of Mineral Production in Tonnes
(2010 - 2011)
Major Mineral
L Mar, Kabar (Morrum) 730thousand Metric
Tonnes
Minor Mineral
T | Concrete Stone (Hill Stone) ] 120 Thousand MT

* Source: Department of Mines & Geology

Table 2.0 Rivers of Hamirpur District UP

Major Rivers of Hamirpur Stretch at Districtin | Drainage Pattern at
district of UP Km Hamirpur UP

e Yamuna | 75.0 Betwa
Betwa 132.0 Dhassan

Dhassan 52.0 Barma

I Ken 21.0 Ken
Chandraval |

Pandwa
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4.0 Rainfall within District
The average annual rain fall 864mm. The climate is typical subtropical, characterized
by prolonged summer, mild winter and moderately heavy rain fall during monsoon

season. About 90% of which received from south west monsoon. May is hottest

month with temperature. 47°C January is usually coldest month with the

temperature 2.6°C. The relative humidity is highest south west monsoon ranging

between 70% to 80% with lowest around 40% during peak summer month of April &
and actual rainfall of Pre-

from normal rainfall.

May. Table 3.0 gives the district’s variability of rainfall
monsoon 2023 and Pre-monsoon 2024 with the departure

Table 3.0 Variability of Rainfall in Hamirpur District in 2024

Normal Actual | Actual o _‘ o/ deviation
District Rainfall Rainfall | Deviation% | Rainfall Deviation® | 5004 10,2023
(mm) (mm) 2023 (mm) 2024
Hamirpur 13.6 53.35 292.28 24.73 81.84

* Original Data set is of IMD re-extracted from CGWA annual report 2024 of UP
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Figure 4.0 The rainfall map of UP clearly show the normal rainfall in district Hamirpur
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4.0 Process of Deposition of Sediments in the Rivers of the District

Morrum is found in the rivers like Betwa, Dhassan and Ken flowing through

Hamirpur District. The morrum is derived from the weathering and disintegration

e Yamuna River has a highly symmetric drainage pattern in
a. Study of the relief aspects shows that the area has high
It was also found that the bedrock or subsoil is

of granitic rocks. Th
major part of the basin are

elevation with rugged terrain.

permeable in nature and the drainage texture is coarse implying a young stage of

drainage development. At Hamirpur, the morrum in is a mixture of Yamuna sand

and Chambal morrum (whereas the confluence of duo river is at Aurraiya district

Uttar Pradesh). In the Morrum of Yamuna at Hamirpur mica is the dominant clay

mineral in the soils followed by Kaolinite, chlorite, vermiculite and smectite in

decreasing order of their abundances. The occurance of fibrous minerals in coarse

clay and silt fraction of soil samples of Levee physiographic unit is the interesting
that this overlain

feature of this area. The presence of fibrous minerals indicates

um brought down

material designated as natural Levee in this area is not the alluvi

g desert of
e been

by the river Yamuna but is Aeolian material flown from adjoinin

Rajasthan and deposited as stabilized sand dune. The fibrous minerals hav

reported earlier in the desert of Rajasthan. The Ken basin mainly constitutes rocks of

the Vindhyan Supergroup, Bijawar Group and granitoids of Granitic Complex. The

laminated shale, flagstone, sandstone,
osed in the upper reaches of the Ken basin. These

limestone and porcellanites of the Kaimur

Group of Upper Vindhyan are exp

rocks are underlain by the rocks of the Semri and Bijawar Groups. The alternating

shale, carbonate, sandstone and volcanic units belong to the Semri Group of Lower

Vindhyan Super Group. The Bijawar Group consisting of a succession of quartzite

and basal conglomerate is overlain by hornstone breccias, phyllitic shales, limestone,

dioritic traps and red jaspers. The Lower Vindhyan group (Semi group) consists of
carbonates, siliciclastics and volcaniclastics, whereas, the upper Vindhyan Group is
dominated by siliciclastic with minor carbonates.

4.1 Process of Deposition

Sediment deposition is the process of settling down of suspended particles to the

bottom of a body of water. This settling often occurs when water flow slows down
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or stops and heavy particles can no longer be supported by the bed turbulence.
Sediment deposition can be found anywhere in a water system, from high mountain
streams, to rivers, lakes, deltas and floodplains. Sediment transport is critical to
understanding how rivers work because it is the set of processes that mediates
between the flowing water and the channel boundary. Erosion involves removal
and transport of sediment (mainly from the boundary) and deposition involves the
transport and placement of sediment on the boundary. Erosion and deposition are
what form the channel of any alluvial river as well as the floodplain through which
it moves. The amount and size of sediment moving through a river channel are
determined by three fundamental controls: competence, capacity and sediment
supply. Competence refers to the largest size (diameter) of sediment particle or
grain that the flow is capable of moving; it is a hydraulic limitation. If a river is
sluggish and moving very slowly it simply may not have the power to mobilize and
transport sediment of a given size even though such sediment is available to
transport. So a river may be competent or incompetent with respect to a given grain
size. If it is incompetent it will not transport sediment of the given size. If it is
competent it may transport sediment of that size if such sediment is available (that

is, the river is not supply-limited).

4.2 Mode of Sediment Transport

The sediment load of a river is transported in various ways although these
distinctions are to some extent arbitrary and not always very practical in the sense

that not all of the components can be separated in practice. The modes are:

Dissolved Load

Suspended Load

Intermittent Suspension (Saltation) Load
Wash Load

Bed Load

S

The loose boundary (consisting of movable material) of an alluvial channel deforms

under the action of flowing water and the deformed bed with its changing
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roughness (bed forms) interacts with the flow. The resulting movement of the bed
material (sediment) in the direction of flow is called sediment transport and a critical
bed shear stress must be exceeded to start the particle movement. Such a critical
shear stress is referred to as incipient (threshold) motion condition, below which the
particles will be at rest and the flow is similar to that on a rigid boundary.

4.3 Replenishment

“Replenishment of riverbed mineral in Betwa River at Hamirpur" refers to the
natural process where the riverbed of the Betwa River near Hamirpur, Uttar
Pradesh, gradually replenishes itself with sand and gravel, which are extracted
through mining activities, allowing the river ecosystem to recover and maintain its
natural balance. Chambal in upper stretch near Aurraiya and Betwa is the key
tributary of Yamuna River in Hamirpur stretch is also famous for light pink colour
sand which is officially and locally known as ,Morrum" or Morang in Bundelkhand.
Morrum is formed by weathering of granitic rocks. It has coarser and thicker grains
than grey colour sand. These properties make Morrum of greater adhesive quality
and of high value in construction activities. Geologically the presence of ferruginous
breccia of Bijawar group sand stone, silt stone, lime stone and shales belonging to
semri group (Vindhyan super group). Pink, fine to medium grained, dense granite is
exposed sporadically. Good quality sand mixed with pebbles and kankars and
presence of pink, coarse grained massive granite (Bundelkhand Granite) are found.
It is characterized by 3 sets of Vertical joints and 1 set of Basal joint with sub
horizontal dip. The joint openings are upto 50 m wide filled with weathered clayey
material. Replenishment of River Yamuna is due to the rivers, which originated in
Vindhyan region.
4.4 Sediment Discharge Rate

The soil characteristics of the Yamuna have a large spectrum of particle sizes from 30
um to 1 mm. A flow velocity of 0.75 m/s can move only silt-sized particles of size up
to ~ 60 pm. The total monsoon discharge for a set of average monsoon river stages
and the corresponding water flow velocity in the main channel and in the shoulder
areas were estimated. The average monsoon river stage of 208.9 m amsl (above mean

sea level) corresponds to the flow of 3.9 TMCM (~ 36% of the total mean annual
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monsoon flow) through the river Yamuna. The velocity in the main river channel at

< this total discharge was estimated at ~ 1.57 m/s. This velocity of flow can dislodge
l sediment particles of size ~ 265 pm. An average monsoon flow of 5.5 TMCM (50% of

the total mean annual monsoon flow) through river Yamuna corresponds to a river

[ stage of 209.2 m amsl. The velocity in the main river channel at this total discharge
L . was estimated at 1.8 m/s. This velocity of flow can dislodge sediment particles of
F" size ~ 340 pm (medium sand). The main channel can thus be cleared of the larger
S and heavier sediments more efficiently at this flow velocity. Field-based

observations show average monsoon peak flow to be approximately 1.4 m above the
average monsoon river stage. Based on this, the peak flow associated with the
[L\_: average monsoon river stage of 209.2 m amsl (corresponding to total flow of 5.5
L ) TMCM) would be 210.6 m amsl. The flow velocity in the main river channel at the
i river stage of 210.6 m amsl would be 3.4 m/s. This river flow velocity is sufficient to

fal:

dislodge particles of size ~ 1200 pm (1.2 mm; coarse sand). Hence this river flow
velocity will efficiently remove most of the heavy sediments and grit from the main
river channel and prevent siltation and swallowing of the river channel. The water
flow velocity in areas adjacent to the main river channel corresponding to the
monsoon flow of 5.5 TMCM at a river stage of 209.2 m amsl has been estimated at
0.93 m/s). This flow velocity can dislodge sediments particle of size ~ 95 pm (very
fine sand). Such well-sorted sediments will have higher permeability leading to
enhancement in river bank storage during the monsoon floods. Empirically, it is
clear that the river is heavily silted and at present has a depth of only 0.6 m in
summer. To remove all riverbed particles of diameter up to 1-2 mm (coarse sand to
very fine gravel) will require a monsoon flow larger than 50% (5.5 MCM), but we
also have to balance this with reality (agricultural needs). A 50% (5.5 MCM)
monsoon flow can dislodge particles of diameter up to ~ 1.2 mmy; however, when
such particles are transported and de-silting occurs, the main channel will deepen
enhancing the flow velocity. Consequently, even particles of larger size will be
transported. We conclude that at least 50% (5.5 TMCM) of the monsoon virgin flow

of River Yamuna is the flushing flow required in this stretch.
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‘?’ Pic. 1.0 Confluence point of River Betwa and Dassan near Ch

andwari Danda Village

— | Pic. 2.0 Confluence point of River Yamuna and Betwa near Bada Gaon Village
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5.0 Land Use Pattern of District Hamirpur

In Hamirpur district, Uttar Pradesh, the primary land use pattern is predominantly
agricultural, with a significant portion dedicated to cultivation due to the fertile
Bundelkhand soil, characterized by varieties like 'Mar', 'Kabar', 'Parua’, and 'Rakar’ -

often used for crops like cotton; however, the region heavily relies on monsoon rains

for irrigation and faces challenges with limited water availability, leading to a focus

on drought-resistant crops and a need for efficient water management practices.

Dominant Agriculture:

The majority of the land is utilized for crop cultivation, with a focus on cereals like

wheat and rice, pulses, and some cash crops depending on soil conditions and water
availability.

Bundelkhand Soil:

The district falls under the Bundelkhand region, known for its unique soil types like !
‘Mar' (black cotton soil), which impacts crop selection.

Limited Irrigation Facilities:

Dependence on monsoon rains is high, resulting in challenges during droughts and
necessitating the development of irrigation infrastructure like tube wells to improve

water access. |

Fallow Land:

Some areas may have fallow land due to fluctuating water availability and
traditional farming practices.

Forest Cover:

While not extensive, some forested areas exist, mainly in the hilly terrains.
Important factors influencing land use in Hamirpur:

Topography:

The undulating terrain with some hilly sections affects the type of crops grown and
irrigation practices.

Climate:

The semi-arid climate with a significant monsoon season significantly impacts
agricultural practices.

Water Availability:
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Access to water sources like rivers, streams, and groundwater plays a crucial role in

land use planning.
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I‘ ~ Table 4.0 Land Use Pattern of Hamirpur District
> S No. Particulars Area (Ha.) % Area
~ 4 | " Total Area 415948 100
S 2. - Area Under Forest 23520 5.6
3, Non-Agricultural Land 31094 74
) 4. Net Sown Area 324935 78.1
~ e Data from District Profile Gout. of UP
i Land use pattern is chiefly influenced with the available resources of irrigation,
X which eventually affect the local economy of the area.
' 6.0 Replenishment Study and its need
> Continuous scientific extraction of riverbed material is required to avoid natural diversion of
= the river stream. Governments of states in India allot leases to the competent person to
= remove and sale the valuable riverbed material as construction material therefore a

monitoring of the sustainable removal was felt necessary by the Central Ministry of

Environment, Forest & Climate Change, Government of India, New Delhi. MOEF&CC

1/.

1/

notified vide its EIA notification SO: 1533 dated 14t Sep. 2006, made it clear that proponent

4}

should carry a replenishment study post-monsoon to ensure the sustainable mining on the

=] riverbed. Despite having the legal compulsions the replenishment study was not so common

to conduct. Recently Hon’ble NGT New Delhi vide it's order dated 06" May 2022 further

made it mandatory to suspend the mining processes without having mineral replenishment

study strictly done in accordance with the SSMMG 2016 and EMGSM 2020. Thus it has

become a responsibility of district administration to monitor, whether how much mineral
/1 every year is being replenished after the rainy season to ensure the sustainable mining of

riverbed material.

6.0 General Methodology of the Replenishment Study: '
A Field Study must be conducted by the team of experts consisting of Geologists,
Hydro-geologist, environmentalist, GIS experts, and Surveyors. Total Station, Drone,
GPS & leveling Stave, High Resolution GPS Interfaced Camera, Measuring Tape and
a Water Boat are some of the common tools that are required for a comprehensive
study. The entire study is completed in two consecutive seasons viz., Pre-monsoon
Survey and Post-monsoon Survey. The investigation moves directly to the thickness
< of the overburden (if any) and the mineral of interest, helping in the calculation of
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workable & mineable area, stripping ratio of a mining lease area, and finally
calculation of available minable reserves of mineral whereas Environmental experts
watch and measure the extent of compliances of the conditions mentioned as per
SSMMG 2016 in the legal documents provided by the district/state/central
authorities to the lease holder/miners. The collective report is prepared as a
fulfillment of the required data for replenishment study as per EMGSM 2020 and in
compliance of the conditions made under the NGT order dated 06t May 2022.

7.0 Brief of SSMG-2016 & EMGSM-2020 Guidelines

Enforcement and Monitoring Guidelines for Sand Mining 2020 (EMGSM 2020) and

Sustainable Sand Mining and Management Guidelines 2016 (SSMMG 2016) are some of

the excellent documents provided for everyone to follow the rules and regulations

laid by the authorities in India. Active sand mining often get stuck in many issues
like availability of minerals, inundation of mining lease, over mining, and
environmentally non-sustainable mining practices, SSMMG 2016 provide solution to
the issue of how to practice sustainable mining? EMGSM 2020 provides an authentic
way to measure the magnitude of earlier mining and futuristic potential of mining
on a particular mining lease. A brief description of SSMMG 2016 in context with the

Uttar Pradesh particularly is given here:

7.0.1 Objectives:

e Uncontrolled sand mining is not sustainable.

e Compliance with present and future legislation and regulations on the subject is
mandatory and not voluntary.

e FEach lease holder should be given the opportunity to self-regulate to the extent
that it can demonstrate compliance with legislation and regulations.

e Where self- regulation fails to deliver compliance with legislation and
regulations, increased formal enforcement and monitoring should be
implemented with punitive measures applied in line with the legal framework.

e There is a need to protect the environment and the right of the population to live
in clean and safe surroundings, with the need to use natural resources in a way

that will make a positive and sustainable contribution to the economy.
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7.0.2 The main objectives of the Guidelines

* To ensure that sand and gravel mining is done in environmentally sustainable
and socially responsible manner.

* To ensure availability of adequate quantity of aggregate in sustainable manner.

e To improve the effectiveness of monitoring of mining and transportation of
mined out material.

e Ensure conservation of the river equilibrium and its natural environment by
protection and restoration of the ecological system.

e Avoid aggradation at the downstream reach especially those with hydraulic
structures such as jetties, water intakes etc.

 Ensure that the rivers are protected from bank and bed erosion beyond its stable
profile.

e No obstruction to the river flow, water transport and restoring the riparian rights
and in-stream habitats.

e Avoid pollution of river water leading to water quality deterioration.

e To prevent depletion of ground water reserves due to excessive draining out of
ground water.

e To prevent ground water pollution by prohibiting sand mining on fissures where
it works as filter prior to ground water recharge.

e To maintain the river equilibrium with the application of sediment transport
principles in determining the locations, period and quantity to be extracted.

e Streamlining and simplifying the process for grant of environmental clearance
(EC) for sustainable mining.

e “Sustainable Sand Mining Guidelines, 2016” issued by MoEF&CC requires
preparation of District Survey Report (DSR), which is an important initial step
before grant of mining lease/Lol. The guidelines emphasize detailed procedure
to be followed for the purpose of identification of areas of
aggradation/deposition where mining can be allowed and identification of areas
of erosion and proximity to infrastructural structures and installation where

mining should be prohibited.
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8.0 GIST OF UP STATE MINING POLICY
In Uttar Pradesh, the minor mineral rules applicable in the state are Uttar
Pradesh Minor Mineral (Concession) Rules 1963 and the responsibility of minor
mineral sand is with the Directorate of Geology & Mining UP. On the 14th June
2017, a new “Mineral Policy 2017” was notified which mandates the E-tendering

cum E-Auctioning of all minerals in the state with following key objectives:

Mining of Mineral shall be made more Sustainable for Environment and as
well as for the social causes.

Conservation of the Mineral shall be ensured.

To enhance the revenue share of State of UP from 1.85% to 3.0% obtained
from mining of minerals in the state.

To stop the illegal mining activities in the state and to bring the culprits into
the justice.

To increase employment opportunities in the Mining Sector.

To encourage the healthy and clean competition among the mining
Industries.

To increase the development of the scientific knowledge regarding minerals
to ensure proper knowledge based on scientific and sustainable techniques of
mining to the people.

To provide Mineral related data and information to the interested
industrialist/ miners.

To encourage the investment of the private capital in to the Mining sector to
develoi:) mining sector.

To speed-up the exploration of new mineral through modern mineral
exploration investigation techniques for the development of mining sector in
the state

To ensure the transparency among the lease allocation through e-tendering
cum e-auctioning and to develop corruption free, simple and understandable
working as per laws of State Government.

To take care of welfare of the affected people from the mining activity as well

as the society.
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8.0.1 Objectives of EMGSM 2020
The Ministry of Environment Forest & Climate Change formulated the Sustainable
Sand Management Guidelines 2016 which focuses on the Management of Sand
Mining in the Country. It was observed that apart from management and
systematic mining practices there was an urgent need to have a guideline for
effective enforcement of regulatory provision and their monitoring. This
document is supplemental to the existing “Sustainable Sand Mining Management
Guideline-2016” (SSMG-2016), and these two guidelines viz. “Enforcement &
Monitoring Guidelines for Sand Mining” (EMGSM-2020) and SSMG-2016 shall be

read and implemented in sync with each other. In case, any ambiguity or

variation between the provision of both these document arises, the provision

made in “Enforcement & Monitoring Guidelines for Sand Mining-2020 “shall
prevail

a. All districts to prepare a comprehensive mining plan for the district as per the
provision of District Survey Report. These reports shall be put on the website of
District Administration.

b. No mining shall be allowed in the area which has not been identified in the
comprehensive mining plan of the District.

c. Replenishment study should be conducted on regular basis.

d. All potential rivers mining zone/area shall be identified and put for auction with
proper geo-tagged details by the auctioning authority concerned.

e. The latitude and longitude of each mining lease shall be clearly mentioned in
Letter of Intent issued to the potential mine lease. Such information shall be
provided on the website of the district administration.

f. The provision of these guidelines shall be considered while identifying the
potential stretches /locations and boundaries of the leases for the minable area.

g. The Lol holder shall seek Environmental Clearance as per the provision of EIA
Notification, and the regulatory authority shall ensure that the provision
suggested in “Sustainable Sand Mining & Management 2016” and in this
documents, as applicable are part of the clearance conditions.

h. There shall be no river bed mining operation allowed in monsoon period. The
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period as defined by IMD Nagpur for each state shall be adhered with.

i. Sand and gravel may be extracted across the entire active channel during the dry
season.

j. Abandoned stream channels on terrace and inactive floodplains be preferred
rather than active channels and their deltas and food plains. Stream should not be
diverted to form inactive channel.

k. Layers of sand and gravel which could be removed from the river bed shall
depend on the width of the river and replenishment rate of the river.

I. Sand and gravel shall not be allowed to be extracted where erosion may occur,
such as at the concave bank.

m.Segments of braided river system should be used preferably falling within the
lateral migration area of the river regime that enhances the feasibility of sediment
replenishment.

n. The monitoring infrastructures including weighbridge and adequate fencing of
the lease area, CCTV, Transport permits, etc., as suggested in this document shall
be ensured in order to reduce unrecorded dispatch.

0. Regular monitoring of mined minerals and its transportation and storage shall be
ensured and all information shall be captured at centralized database so that easy
tracking of illegal material can be done.

p. Annual audit of each mining lease shall be carried out wherein three independent

member of repute, nominated by District administration shall also participate.
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9.0 A Glimpse of Volume of RBM in already allocated mining leases in Hamirpur
District Uttar Pradesh.

Four major rivers flow through the district Hamirpur of UP out of which some end
their journey by joining the major river systems. The mining of sand/morrum is one
of the revenue generating way for the state government therefore all the prospective
and environmentally safe leases have been allocated in all over the district, the

details have been given in following table.

Table 5.0: Number of leases on rivers in Hamirpur district

Name of the River Stretch of the No. of Leases Area of Mining
River in District on the Lease in District (ha)
(km) Riverbed
Betwa 132 83 1672.482
Yamuna 75 17 446.162
Dhasan 52 12 210.500
Ken 21 7 165.988
Total 280 119 2495.132

The mineable reserve estimation takes pre monsoon phreatic water table as a base
and mining is restricted to 1 m above the water table. At any rate the mineable
volume must not be more than 60% of geological reserve and more than the material
replenished. A more comprehensive and detailed estimation is expected when the
Mine Plan for the lease is being prepared as it is at that stage that safety margins,
terracing and other mining precautions would also be considered

Field Study was conducted by the team of experts consisting of Geologists, Hydro-
geologist, environmentalist, GIS experts, and ground Surveyors. High Resolution
GPS Interfaced Camera mounted on Drone, GPS & leveling Stave, Measuring Tape,
and a Water Boat were some of the common tools that were carried for a
comprehensive study. Two consecutive seasons viz., Pre-monsoon and Post-
monsoon Survey were conducted. Pit logging in post monsoon survey was done

followed by profiling samples were retained for sieve analysis.
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YEAR 2023

The methodology followed in pre-monsoon was repeated in the post monsoon
season. The following conditions are adhered:

L. The lease area (surveyed) was demarcated on contour lines based on intra-zone
HRLs & MRLs.

2. Water table pits are taken up to the depth of 3 m or wherever the level of
horizontal flowing water meets.

3. The difference between pre and post monsoon phreatic water level was recorded
carefully.

The mineable volume must not be more than 60% of geological reserve and more
than the material replenished was taken care off. Pit profile samples should be

retained for sieve analysis.

Pic. 3.0 DGPS survey was carried in the year 2023, pit profiling was done post monsoon
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HAMIRPU
1. YEAR 2023
>
< 10.0 Replenishment of RBM at the active mines in Hamirpur District
> Table no. 6.0 show the total existing as well as proposed mining lease along with the
- estimated geological reserve. Out of 119 leases as mentioned in the table (Table 6.0)
~ 119 leases have been observed to be active. The replenishment survey was carried on
~ these leases and the estimated volume is tabloid in table no. 7.1 & summarized in
3 Table no. 8.0.
™
I"\--.
“:‘ - - - - .
Murram Mining Sites in Hamirpur District as mentioned on
~ Directorate of Geology and Mines, Govt. of Uttar Pradesh Website on Feb. 16, 2023
- 1
SN | District Sub Lease L i i Dispat Selling Price of | Lease Last
Wineral | Holder's | Holdar's T LS Period | iyl | Sanciioned|  Mineral | Stahus | Updated
\‘, Name | MName | Mobile No. Minerals On
{Cubic ML)
l > GataNo. | Vilage | Area | Tehsil Per Cubic | Per | Per [
[Acre} M Cubic | Cubic
| M. | Ft
i 1 | Hamirpur | Momum | mis Hargik | 9359989121 | 24/15 chekast (9000 | sanka 101272019 | 0.00 72654000 |52500 | 1500 | Acve | D0G092021
. Y Distributors { 051272024
! % |
i_ | 2 | Hamimpur | Momum | Ms 9558313131 | 318 ;pmemra 9000 |Hamipur | 101272019- | 0.00 72854000 | 70000 | 2000 | Actve | 0&/092021
= Surendra | 0971272024
| - singh
= J ‘ !
| 3 | Hamirpur | Momum | Mis A 9560371662 | 2314 Bendi G000 | Sarila 211272019~ | 0.00 38850800 |63000 |18.00 | Actwve | D&/092021
| - | Constructio Kharka 2001272024
> g
[~
! g 4 | Hamirpur | Morrum | Shn Shrkan | 8707456168 | 2413 Chikasi 9000 | Sanla 020172020 - | 0.00 72654000 |63000 |1800 |Acve Cﬁ'M(I
~® oupia 01017205
f !
| T 1
) Hamerpur | Mormum | Mis. 6307021332 | 23723 Bhedi 30.00 | Sand 020172020~ | 0.00 194204.00 | 0.00 0.00 | Actve
| 6 : Radhika Kharka ° 00172025
| Crusher
| $ |
F L 6 | Hamerpur | Morum | Mfs Umao 6387043635 | 1072 Beri 9000 |Hamipur | 0201/2020- |0.00 53291200 |52500 | 1800 | Adwve | D&O092021
| | Developers 0170172025
-_ s |
T ‘Ha'!ul'p.t Mormum | SURESH 9450927307 | 193 TIKAPUR |3001 | MOUDOHA | 280572018 - | 1.00 302.00 56000 | 1500 | Acive | 1MOS0M3 |
CHANDRA 2052023 i
Q GUPTA [
|
4§ | & |ramm|Momum | SARC 6307430269 | 2672 CHANDVA | 60.02 |SARILA | 16/102018- | 1.00 35100  |700.00 | 2000 | Active | 10052019 |
e INFRACON Rl 151072023
INDLA GHURAUL
LTD178 C |
2 P MISSION
\ COMPOUN
D JHANSI
-{ 9 | Hamurpur | Momum | WS NEW | 7398123701 | 293 BAKCHA |2001 | MOUDAHA | 17/1172018- | 1.00 82200 70000 | 2000 | Adwve | 10VDS20M19
MIRZAPUR KHADAR 16M 172123
‘t SAND AND
. STONE
S
) MIRZAPUR
|
2

1
( 36|Page

o~
pERZ: . 4 ¥ o




N
—— P .Y
REPLENISHMENT OF RBM AT MINING LEASES OF DISTRIC IMMIR

YEAR 2023

HAMIRPUR | 271172018 - | 1.00 42500 TOO 00 | 2000 | Adive | \FOSZD1G
26M 1/X023

SERVICES
PTLTD
ST

110 | Hamwmar | Momum | ax s 2198575131 | 2327 BERY 6002
- MINNG
FATEHPUR

BAKCHA |30 MOUDAHA | 2711128~ | 1.00 B57 00 70000 | 2000 | Adive | 107052019
AVASTHI KHADAR 61023
TRADERS
ST,
BANDA,

1
'

T M | Hamuemur | Momum | SHRI ssmm1(2m

Hm-w{m‘wsuv. mmm'm TIKAPUR | 60.02 | MOUDAMA | 28/11/2018- | 1.00
2TH 12023

W’Mn MWSAD. 9519871776 | 119 BERI 3001 | HAMIRPUR | 011272018~ | 1.00 74400 66500 |19.00 | Adive | 10052015
30112023

20500 66500 |19.00 | Adtive | 10052019

Hamurpur | Momum | WS SHEZRIINSES | 19/4 TIKAPUR | 7302 |MOUDOHA | 01122018~ | 1.00
30112083

022016~ | 1.00 255 00 63000 | 1800 | Adive | 10/DS2019

90.03 | MOUDOHA

TS'H-!'BI‘:I.II Momum | MS GYAN | 8210995243 | 3073 BHULS!

263 CHANDW | 6002 | SARILA MA22018- | 1.00 201.00 45500 | 1300 | Closed | 10/052019
ARI D32r2023

BERI 1214 | HAMIRPUR | 0411202018~ | 1.00 411.00 63000 | 1800 | Adive | 10052019
0312203

0026480040 | 93 Kandaur | 7603 | Homapur ‘mzmw- 1.00 657.00 630.00 | 18.00 | Active | 100572019

18 | Hamurpur | Momum | Virendra
] SnghMs
Rama
Traders
M

Santosh 20000 |70000 |2000 |Ackve | 10052010 |
Kumar 031272023

Sachan

New Pravira

Infrahieght

9129910158 | 1033 Beri 50.01 |Hamirpur | 04/12/2018- | 0.00
Pt Lid

| Harmerpur | Morum | M Om 7388121111 | 205 Tikapur 90.00 |Moudaha | O7/172018- | 0.00 58201200 |0.00
Prajash 061172024
Ram aviar
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HAMIRPUR
e YEAR 2023
J"‘x.
AYES Hamerpur | Mormum | shr Q153469 | 22114 Rina 6000 | Sameeta 2011172019 - | 000 308600 00 (52500 | 1500 | Acve | 0602021 |
atilarrahma Bastya 191172024
s | n
‘\ _L
[ | 22 | Hamerur | Momum | nvs Estesm | 8260908885 | 1020 Ben 7500 |Homepur | 191172019 | 0.00 48576000 (000 000 |Adwe |
| | Infrabutd 1811172024
L
~__ | 3 | Hamimur | Momum | mvs ©981998103 | 2418 Chikasi | 9000 |Sareela | 19/1172019- |0.00 72864000 |70000 | 2000 |Acve | 06092021
| 'OWS_P 1871172024
| i
= |1" Hamaur | Momum | M 8756162920 | 1030 Beri 3000 |Homipur | 19/1172019- | 000 10430400 |52500 | 1500 | Adive | DG/ONZ021
Barshidhar 181172024
[ Constuctio
\,- nPVT
L |
\3,_[ 25 | Hamapur | Momum | ShriVivek | 9415569680 | 10/5 Besi 9000 |Hamipur | 194172019~ |0.00 sE291200 [000 |0D00 |Actve
L | Kumar 181172024
\ | 2 | Hommr | Momum | Ant Dua M | 8770356888 | 2313 Bhed  |3001 |Sadla | 07122008~ | 1.00 3100 | 52500 | 2000 | Active | 060972021
L Kanha kharka 06127223
B ]
| n Company
|
- ; !
3% | 27 | Hamimar | Momum | Arum Kumar | 6394535430 | 141 Shankanipi | 3001 | Hamipur | 150172019~ | 0.00 32700 | 70000 |2000 |Adive | 1052019 |
| Fishabh par 14012024 |
4 Herbal |
S Putiad .
! |
|-~-.. _ | 28 | Homirpur | Momum | Atdendra | 9098570163 | 1871 Sahurapur | 9003 | Homapur | 07H2/2018- | 1.00 205.00 70000 |20.00 | Acive | 10VD52019
D | Singh | 0611272023
kel -
- — Constructio
b n
"9 | 2 | Hammu | Momum | Awadhesh | 8004912944 | 22112 Bhedi 3001 | Sarita 11122018 - | 1.00 413.00 52500 | 1500 | Actve | 16052019
Kumar Ms Kharka 101272023
. Yadav And
L - Sons
- *
; 30 | Hamirpur | Momum | ChandraBh | 9120097712 | 2319 Bhedi 30.01 | Sarila 0722018 | 1.00 22500 52500 | 1500 | Adive | 100052019 |
: $ an Smgh Kharka 06122023 |
] |
| - | 31 | Hamupur | Momum | Deepak 9339177021 | 2418 Chkasi |49.42 |Homipur | 150172019~ | 1.00 311.00 56000 | 16.00 | Active | 10052019
= ) sehgal Ms 140172024
| T
! $ International [
o
l 22 | Hamirpur | Momum | Devendra | 9026527776 | 92 Kandaur | 7202 | Hamirpur wms- 1.00 340.00 56000 |16.00 | Active | 10/D572013 i
Bhandari 272023 |
= Ms Ad Agro |
foods
petLid. i
= |
13 | Hamupur | Morum | Kailash 9026761331 | 237 Bhedi 3001 |Sania mms- 1.00 44300 52500 | 1500 | Adve | 10052019 | |
1 Singh kharka 223
= 1 Yadav Ms
Paratwan
Traders
3 [ Mormum | A d | 9939394161 | 2414 Chikasi 9003 |Sanla 061122018~ | 1.00 20300 52500 | 1500 | Adive | 1¥0S2019 |
4 Ashfaq Ms 05/122023 |
Enterpnses
& 35 | Hamupur | Momum | Navneet | 9369411769 | 2320 Bhedi 3001 |Homwpur | 100172019- | 1.00 311.00 49000 | 1400 | Adive | 10052018 |
Kumar - kharka 1810172024 |
="} Bl
Q |
e
. Page | 38
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- ‘J\ ) REPLENISHMENT OF RBM AT MINING LEASES OF DIST il IR
. YEAR 2023
~.38 [ Hamimar | Momum | Priyesh OUWI4SAS | 195 Tiapwr | 0003 |Maudoha | O7TH2/2018- | 1.00 427 00 66500 | 1900 | Acve | 100052019
l Gangele Ms
Q __\jl l Enterprsas
NS | [
- | ¥ | Hamapur | Momum [ Ramesn | s026900466 | 2677 Chancwarl | 9003 | Homipur | 15012019~ | 1.00 20200 56000 | 1600 | Adve | 10/052019
B Chandra Ghuraull 1400172024
J s Mshra Ms
Q. = ' | o PviLid
T J
e % :
4 nq(mu:mm Satish 8423826386 | 317 Payora |9003 |Hamipur | 18M22018- | 1.00 305.00 56000 | 1600 | Adive | 17052019
™~ Kumar 1TH22023
[ Gupla Ms
[ o ] Esteem
‘|\ Pt Lid
e L
i [H-‘mmr Momum | Saurabh 7355226129 | 249 Chikasi  |27.18 | Sanila 1211272018~ | 0.00 200.00 56000 | 16.00 | Closed | 10052019
J r Gupla Ms 11223
b Constructio
J B 3 } jn
gy | _
I ?—0 Hamurpur | Momum | Vias 8423825223 | 1114 Ramed [43.01 |Homaper | 177422018 | 1.00 314.00 630,00 | 1800 | Adive | 10052018
i Pamani Ms 161212023
e =1 .
[T s
c Eh": Hamirpur | Momrum | Vikash 6388037697 | 35 Patyom 9003 |Homipur | 04122018- | 1.00 202 00 52500 |15.00 | Active | DE/DI/2021
I mmhls 0322023
;J | 44 | Hamurpur | Morum | Virendra | 9369202646 | 10/29 Beri 3001 |Homipur | 150172019- | 1.00 201.00 52500 | 1500 | Active | 06/092021
I Batacur 140172024
[ Singh Ms
'|_ APM Mming
—| _J and Infra
N |
J | 45 | Hamirpur | Momum | Ajay Raj | 8318164038 | 1913 TIKAPUR |3001 |Maudaha | 28/052018- |1.00 30200 700.00 | 2000 | Closed | 10/052013
- Sunil 2752023
B =
|
= Mahendra |
[ |
1 ! 46 | Hamirpur | Momum | Ajit Smgh rﬁssmsao 22110 [ 60.02 14052018~ | 1.00 311.00 63000 | 1800 | Closed | 10052019
¥ Maihotra 13052023
Saurabh
3 =
|
l- ‘a7 rnmwpw Momum | BRAJESH | 6393430471 | 2872 BAKCHHA | 30.01 21432018~ | 1.00 102300 |70000 |2000 | Closad | 100052019 |
[ I G SITARAM )
e } r
[ l.gg Hamurpur | Moum | Girgj 9179620611 | 23/8 &ED:G\ 6002 |A gmmme- 1.00 650.00 700.00 | 2000 | Closed 10'!:6'2019‘
i Chaudhan |
[ |
rdg Hamapur | Momum | Harish 9935802471 | 161 KALAULIT | 4001 |Homipur | 2901/2018- | 0.00 300.00 0.00 0.00 | Closed | 0042019
Sharmma Ms IR DANDA 2810172020
- Bhartiya
! =
Raymarg
’ 50 | Hamrpur | Morum | Prashant 6392841184 | 2330 BERI 3001 | HAMIRPUR | 030472018~ | 1.00 31600 1050.00 | 30.00 | Closad 24112018 |
J ( Malviya Ms 02042023 .
i / Siiver Mrs!
f Relal Pl
‘. 3
! | 51 | Hampur Morum | Prashanl | 6392798725 | 2328 BERI 3001 | HAMIRPUR | 030472018 - | 1.00 311.00 1050.00 | 30.00 | Closed | 241172018
Mahviya Ms 020412023
- Siver Mt
Retal Py
| 4 .
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HA RMR
YEAR 2023

52 | Hamirpar | Momum | Vikas Q00502648 | 1115 RAMEDI | 3001 21022018~ | 1.00 626 00 105000 | 30 00 | Closad | 24112018
! Parrnani Ms 2000272023
Indus Mines
and
Mnerals
* Sonrce: [ittpssandip.in, wpr-contentdgloads 202 302 g -mrrani-miiing -sifes-in-lamieprore-fafan-districts sup, pdf

Methodology of Actual Survey
Differential global positioning system (DGPS) survey was done setting a base station
as a permanent point on or near the lease area and the rover was moved along with

data recorder. Physical verification was also done along with the drone photography

dddd

iL - laterally as well as longitudinally. The contouring prepared on DGPS interfaced
l:; software and on CAD software. The volume of river bed mineral (RBM) in pre-
% monsoon as well as in post monsoon season was recorded by taking the differences
i[. > between average RL of the riverbed mining leases. Pre-monsoon survey was done to
t = have the available resources prior the closure of the mining lease at the early days of
; %_ inception of monsoon/rainy days particularly in last week of June 2023.
B
S
-
.
—~$
=
—%
~
=
—
2 e, _ees;:}}
o Pic. 4.0 Area shown as white patches show the prospective mining sites on riverbed of Dhasan River in
Hamirpur District
4
—2
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT W

YEAR 2023
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Pic. 4.1 Area shown as white patches show the prospective mining sites on riverbed of Betwa River in
Hamirpur District
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Pic. 4.2 Area shown as white patches show the prospective mining sites on riverbed of Yamuna River in

Hamirpur District

R

Page | 41

ln
N

PR



/ /—/72 /]

REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT IIAS:R!}R

YEAR 2023

Table 7.0 Details of Replenishment study done by CMPDI in 2022
Lease Details | Area Replenished | Resource Total quantity
L ¢ | Riverbed/Village/Khand No. or | (in Quantity volume in Pre- | in Mine Lease
~ | % | GataNo. Ha) |(cum)  in|monsoon  in | (cum) (A +B)
9 w Mine Lease | Mine Lease
> (A) (cum) (B)
I\ L Betwa/Beri /10/33 20242 | 80199.95 250519.1 330719
S 2. Betwa,/Beri /10/1 36437 | 1912728 398518.2 589791
3. Betwa/Beri /10/22 32.20 532671 430098 962769
\\ 4, Betwa/Beri /10/5 36437 | 208769.4 381021.7 589791.1
L 5. Betwa/Beri /10/29 12145 | 25036.84 54706.16 79743
~ 6. Betwa,/Beri /10/2 36437 | 54300.21 77578.79 131879
A Betwa/Beri /10,26 36.437 |  54300.21 77578.79 131879
s 8. Betwa/Beri /10/6 36437 | 212709.8 377081.2 589791
L 9. Betwa/Beri /10/21 31.578 | 72119.33 187354.7 259474
> 10 Betwa/Beri /23/30 12.145 | 2841316 75617.87 104031
[ Betwa/Beri /10/3 36437 | 183676.6 406114.4 589791
l ¥ 12 Betwa/Beri /10/30 12145 | 50333.05 150850 201183
» 13. Betwa/Beri /10/20 30364 | 49786.65 108913.3 158700
9 | 14 Betwa/Beri /10/4 36.437 | 1877202 402070.8 589791
L 15. Betwa/Beri /23/27 24291 | 1307787 264708.3 395487
@ | 16 Betwa/Kandour /9/1 30.769 | 4373136 97317.64 141049
S E Betwa/Kandour /9/3 30769 | 1545304 344584.6 499115
9 |18 Betwa/Kandour /9/2 29149 | 68479.04 171565 240044
- 19. Betwa/Sahurapur /18/1 36437 | 1935865 396204.5 589791
9 | 20 Betwa/Sahurapur /18/3 36437 | 1792697 410521.3 589791.1
; 21. Betwa/Tikapur/20/1 12145 | 3692772 164255.3 201183
- | 22 Betwa/Tikapur/19/6 36.437 630647.9 2464479 877095.7
) 23, Betwa/Tikapur/20/4 33198 | 6375543 240363 877917.4
@ [ 24 Betwa/Tikapur/20/7 24291 | 3315555 63931.51 395487
) 25. Betwa/Tikapur/20/6 24291 | 133839.2 261647.8 395487
- | 26 Betwa/Tikapur/20/5 36.437 242315.3 347475.7 589791
27. | Betwa/Bhedi Kharka/23/13 | 12.145 | 56247.73 144935.3 201183
9 | 28| Betwa/BhediKharka/23/7 | 12.145 58610.4 142572.6 201183
29. | Betwa/Bhedi Kharka/23/14 | 24.291 | 148189.1 247297.9 395487
‘@ [30. | Betwa/BhediKharka/23/20 | 12145 | 2251516 65329.84 87845
) 31. | Betwa/BhediKharka/23/19 [ 12145 | 2607495 77956.05 104031
Q' [ 32 | Betwa/Bhedi Kharka/23/16 | 36.437 199294 390497 589791
33. Betwa/Bhedi Kharka/23/8 | 24291 | 1265762 268910.8 395487
34. | Betwa/BhediKharka/23/21 | 24.291 | 136715.1 258771.9 395487
_ 35. | Betwa/Riruaa Basriya/22/5 23.0 118177.4 256655.6 374833
¥ [36. | Betwa/Riruaa Basriya/22/14 | 24.291 118385.5 277101.5 395487
37. | Betwa/Riruaa Basriya/22/4 22.0 204690.7 154144.3 358835
9 [38. | Betwa/Riruaa Basriya/22/6 23.0 206002.5 126198.6 332201.1
39. | Betwa/Riruaa Basriya/22/7 12.0 51686.07 147192.9 198879
40. | Betwa/Riruaa Basriya/22/12 | 12.145 | 3623246 67796.54 104029
[ 41. | Betwa/Riruaa Basriya/22/2 14.0 119187.1 111691.9 230879
Y Betwa/Chikasi/24/9 36.4371 248198 487321 735519
43. Betwa/Chikasi/24/18 36.437 | 3107429 4247761 735519
=y Betwa/Chikasi/24/13 36.437 | 4365962 2989228 735519
s L[5 Betwa/Chikasi/24/17 36.437 | 2212152 514303.8 735519
. 46. Betwa/Chikasi/24/8 36.437 | 2201614 515357.6 735519
2
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT IIAMIRI';m
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[ 47 ] Betwa/Chikasi/24/14 | 36.437 274977 | 460542 | 735519
48. Betwa/Chikasi/24/12 | 8316 | 8744433 | 4417467 131619
49. | Betwa/Chikasi/24/15 36437 | 2423383 4931807 735519 |
Betwa/Chandwari
50. - ; 5¢
0. | Gharauli/26/5 36437 | 2330411 502477.9 735519
Betwa/Chandwari
q
_l : _ Ghurauli/26/3 24.291 157839 334787 492626
| Betwa/Chandwari
| 52.
| Ghurauli/26/6 36.437 224338.8 511180.2 735519
Betwa/Chandwari
| 53.
. Ghavanli/26/8 36437 | 2170858 518433.2 735519
= Betwa/Chandwari
Ghurauli/26/7 36.437 229991.3 505527.7 735519
= Betwa/Chandwari
5.
> Ghurauli/26/1 24.291 154466.1 343441 497907.2
56. Betwa/Chandout/21/1 16.0 86608.36 211134.1 2977424
| 57. Betwa/Bareda Khalsa/9 24,291 162695.8 142681.3 305377.1
| 58. Dhasan/TolaKhangaran/ 4 20.670 405366 135197 540562
59, Dhasan/TolaKhangaran/5 13.0 140272.3 132300.6 272572.9
60. Dhasan/TolaKhangaran/6 21.0 201225.2 140156.7 341382
|61 Ken/Bhulsi/30/2 36437 | 3025213 353205.1 655726.4
62. Ken/Bhulsi/30/3 36.437 310945.6 523620.3 834565.9
63. Ken/Bhulsi/30/10 36.437 306285.6 282256.5 588542.2
64. Ken/Bakshakhadar/29/3 12.145 102867 201646 304513
65. Yamuna/Patyora/31/3 36437 | 2405734 328790.5 569363.9
66. Yamuna/Patyora/31/4 36.437 229727.3 299265.2 528992.5
67. Yamuna/Patyora/31/5 36.437 263110.6 366941.1 630051.7
68. Yamuna/Patyora/31/7 36.437 238599 436800.2 675399.2
69. Yamuna/Patyora/31/8 36.437 234371.1 453354.8 | 687725.9

Pre-monsoon, list of lease wise available voliume of mineral was prepared with help
of DGPS as well as drone and physical survey to calculate as the available resource,
however; in post-monsoon season, after the receding of water from the lease to the
maximum, pit logging and profiling was done along with re-contouring with the
help of DGPS, apart from the resource, the profiling data also confirms the thickness
of overburden if any and thereby the stripping ratio. The methodology that CMPDI
proposed was followed and the results so obtained have been tabloid in Table no. 7.1

and summarized in Table no. 8.1

Following plates are showing the DGPS contouring maps of certain leases to

exemplify the methods and the data such as available area, zero level and minimum

and maximum RL levels required to calculate the average value of available mining

depth and for the estimation of available pre-monsoon resource.
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Lease: Chikasi 24/13

Khand 24/13, Village Chikasi, Tehsil Sarila

AREA KHADAN 218454531 SQM

Q/ Page | 45

. : 0 ,
A4 W © TR
o M v ™

CHNSLBAMwsnsebdbo oo ddddddd LSS



A

YEAR 2023

o

Lease: Chikasi 24/18
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Lease: Chandwari Ghurauli 26/6
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HAMIRPUR
YEAR 2023

Lease: Chandwari Ghurauli 26/5
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Lease: Beri 10/22
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Lease: Beri 10/33
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Lease: Bhedi Kharka 23/13
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Lease: Tola Khangaran 4
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RS | REPLENISHMENT OF RBM AT MINING LEASES OF 11'0(22‘HRPUR
“\\ I YEAR 2023
|
N\ Table 7.1 Replenished Volume of RBM in 2023
~\ | ‘ _l Lease Details Rive£bed/V illage/Khand "Area | Resource Replenished Total |
N . | No. or Gata No. (in volume in | Quantity in | quantity in
\. i ‘ Z° ‘ Ha.) Pre- Mine Lease | Mine Lease
f o monsoon in | Post-monsoon (cum)
“‘\\.&| | } Mine Lease | in cum
‘ | [ : ; : (cum)
| | L Petwal Bl‘zc;}?a(‘gz:‘a/NS;':; /’;)Khﬂ“d No- | 1110 | s10043 96573.8 177578
| [ Betwa/Bhedi Dariya / Sarila / Khand No.
| )
> i 2 23/8 (Gata No. 63/1, 64/1, 67 & 68) 19.37 186008 123874 309882
5y Betwa/Bhedi i i
-~ | 3 a/ 5 /‘ij‘ (E);ng;{) 5;;;1;‘ é4 Ijg‘}'“d No. | 45145 56192 75622 194304
- Betwa, Bhedi Dariya / Sarila / Khand N
> 4. ariya / Sarila / Khand No.
| 23/13 (Gata No. 63/1, 64/1) 12| e 6723 1
S 5 Betwa/Bhedi Dariya / Sarila / Khand No.
: » 23/14 (Gata No. 63 fl) 24291 218016 170588 388604
> Betwa/Bhedi Dariya & Bhedi Danda /
N Sarila / Khand No. 23/16 (Gata No. 63/1)
> & Gata No. 8/3, 8/8, 8/13, 8/10,8/7,8/5
6_ ’ ’ i r ’ [
_ 8/14,8/9,8/25,8/12,8/6,8/2,10/2,11, | 047 | 289160 i ==
> | 12/6,13, 14/1, 14/5, 15, 16, 113)
o respectively
> Betwa/Bhedi Dariya & Bhedi Danda /
Sarila / Khand No. 23/19 (Gata No. 63/1,
> : 64/1,70,71,72/1,73, 74) & Gata No. 20,
) ! Z 21Mi, 21/2, 22, 23,24/1,25/1, 26Mi, 27, 28, | 12.145 86461 107843.1 194304
> 29, 30Mi, 31Mi, 32/2,32/1, 33, 8/3,8/8,
_ 8/13,8/10,8/7, 8/5, 8/14, 8Mi, 8Mi, 8Mi,
¥ ‘ 8Mi, 8/20,) respectively
| Betwa,/Bhedi Dariya & Bhedi Danda /
L4 ‘i Sarila / Khand No. 23/20 (Gata No. 63/1,
| .
_ 64/1, 69, 70) & Gata No. 21Mi, 24/2,25/2,
? 8. | 6Mi. 31Mi, 8/3, 8/8,8/13,8/10,8/7,8/5, | =2 | 8 o 194304
; 8/14,8/9,8/25,8/12,8/6,8/2, 8Mi, 8/20)
? respectively _
Betwa/Bhedi Dariya / Sarila / Khand No. | ,, o, |
- ] g 23/21 (Gata No. 63/1, 64/1) : 109183 149921 259104
; Betwa/Bhedi Dariya / Sarila / Khand No.
11.00
4 0. 23/23 (Gata No. 63/1, 64/1) 106104 R, T
Betwa/Riruwa Buzurg Dariya / Sarila / 40 o
’ 1. | “khand No.22/2 (GataNo,47/13,57) | "% | 174 i 224000
» 12. Bema/ﬁ:ﬂ‘;‘;i?;?;f;ﬁéﬁ;ﬂé )S‘“‘Ia/ 2200 | 3519563 189520 351956
. | Betwa/Riruwa Buzurg Dariya / Sarila / o300 o
: 2 119802 7954
| e Khand No. 22/5 (Gata No. 02) 3679
Betwa/Riruwa Buzurg & Baseria/ Sarila /
14. Khand No. 22/6 (Gata No. 02, 03) & Gata 23.00 211578 155421.4 367000
> No. 336 respectively
i i .22/7
> 15, | Betwa/ Basen?c/:::?}?; /3;<61;a“d No.22/7 | 1500 | 77342 114658 192000
> f Betwa /Chandaut Dariya (old name: Riruwa |
Baseria) & Chandaut Danda /Sarila/Khand No. ) .
:. 16. 22/10 Gata No. 35/1, 65/35, 39, 40/1, 42/2, 24,291 183240 205368 388608
> | _ 40/5,56/2,37/1, 38/1 & Gata No. 509/1, 1
> t Page | 59
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| Betwa /Chandaut Dariya (old name: Riruwa
| 17 Baseria) & Chandaut Danda /Sarila/Khand No.
© | 22/12 Gata No.37/1, 65/35,35/1 & Gata No.
507 respectively

12.145

88761

105543

194304

Betwa /Chandaut Dariya (old name: Riruwa
Baseria) / Sarila/Khand No. 22/14, (Gata No.
J 35/1)

-
@

24.291

201586

187022

388608

Baseria) & Chandaut Danda /Sarila/Khand No.
22/15 Gata No. 35/1, 27/1) & Gata No.
439/3, 445/34 respectively

] Betwa /Chandaut Dariya (old name: Riruwa

24.291

211136

177472

388608

Betwa/ Hardua
20. | (Old Name: Bareda Khalsa) / Sarila/Khand No.
| 9 (Gata No. 06)

24.291

220528

168025

388553

Betwa/ Magrauth & Ghurauli
(Old Name: Chandwari Ghurauli) / Sarila/
Khand 26,/1- Gata No. 01Ka, 02 & Gata No. 01,
05, 06/2 respectively

17.262

105419

67201

172620

Betwa,/Ghurauli
2. (Old Name: Chandwari Ghurauli) / Sarila/
Khand 26/2 (Gata No. 01, 05, 04Mi, 06/2)

19.363

116832

76798

193630

Betwa/ Ghurauli
23 (Old Name: Chandwari Ghurauli) / Sarila/
o Khand 26/3 (Gata No. 01, 02, 03, 06,/2)

21.843

218430

58240

218430

Betwa/ Ghurauli & Chandwari Ghurauli Dariya
(Old Name: Chandwari Ghurauli) / Sarila/
Khand 26/5 (Gata No. 01, 06) & (Gata No.11/1,
01) respectively

24,

30.476

174751

312804

487555

Betwa,/ Chandwari Dariya
25. (Old Name: Chandwari Ghurauli) / Sarila/
Khand 26/7 (Gata No. 01, 11/1)

29.930

345120

193620

538740

Betwa/Chandwari Dariya
26. (Old Name: Chandwari Ghurauli) / Sarila/
Khand 26/8 (Gata No. 01, 02, 03, 05,11/1)

31.362

477491

87025

564516

Betwa/Chandaut Dariya (Old Name: Chandaut
27. Danda)/Sarila/Khand No. 21/1 (Gata No.
02/1Mi, 23/2)

16.00

167105

728954

240000

Betwa/Hardua
28. (Old Name: Chikasi) / Sarila / Khand 24/8
(Gata No. 06)

20.00

277406

82594

360000

Betwa/Hardua & Sujagwa
(Old Name: Chikasi) / Sarila/ Khand 24/9
22, (Gata No, 01, 02, 03, 04, 05, 06 & (Gata No. 01, 10,
11, 12, 13, 14, 15) respectively

12,145

133200

12540

145740

Betwa/Sujagwa
30, (Old Name: Chikasi) / Sarila/ Khand 24/12
(Gata No. 01, 02, 03, 04, 05, 06, 07, 08, 323/214)

8.316

32500

92240

124740

Betwa/ Chikasi & Sujagwa
31 (Old Name: Chikasi) / Sarila/ Khand 24/13
= (Gata No. 01, 02) & (Gata No. 323/214)
respectively

14.00

102242

149758

252000

Betwa/Chikasi / Sarila/ Khand 24/14 (Gata No.

32 01, 14/12)

33.382

361084

39500

400584

23 Betwa/Chikasi / Sarila/ Khand 24/15 (Gata No.
' 01,02, 03, 14/12)

31.392

269971

43949

313920

4. | Betwa/Chikasi / Sarila/ Khand 24/18 (Gata No.

36.437

397313

185679

582992

oy L1 _____ @Lﬁ" él\/
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Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/2 (Gata No. 04/1, 01)

18.370

188661

105223

293884

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/3 (Gata No. 04/1, 01)

18.610

197896

99827

297723

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/6 (Gata No. 01, 04/1)

31.120

319873

177985

497858

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/9 (Gata No. 01, 04/1)

20.030

275180

45260

320440

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/11 (Gata No. 01, 04/1)

27.350

378523

59023

437546

40.

Betwa/Ichhaura
(O1d Name: Ichhaura Jhitkari) / Sarila/ Khand
25/12 (Gata No. 04/1)

19.70

234705

80456

315161

41.

- Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/17 (Gata No. 04/1, 01)

12.145

173231

21065

194296

42,

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/18 (Gata No. 04/1)

8.180

99462

31402

130864

43,

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/19 (Gata No. 03, 04/1)

7.730

102431

21125

123556

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/20 (Gata No. 01, 03, 04/1)

22,410

324734

33782

358516

45,

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/21 (Gata No.01, 04/1)

17.730

363065

20596

383661

46.

Betwa/Ichhaura
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/22 (Gata No. 01, 04/1)

17.830

328523

56802

385325

47.

Betwa/Veda Dariya
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/24 (Gata No. 02/1,2/3,2/4,2/5,2/6,2/7,
2/8)

33.00

542107

45827

587934

48.

Betwa/Veda Dariya
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/25 (Gata No. 2/1)

17.260

173623

102503

276126

49.

Betwa/Veda Dariya
(Old Name: Ichhaura Jhitkari) / Sarila/ Khand
25/26 (Gata No. 2/1)

20.740

175659

156140

331799

50.

Dhasan/Bilgaon/Sarila/1/1 Khand No. 1 (Gata
No. 1/1)

15.00

184000

56000

240000

51.

Yamuna/Surauli Buzurg dariya
(Old Name: Patyora) /Hamirpur/ Khand 31/3
(Gata No. 01Mi, 02Mi)

36.437

672382

56258

728640

b2

Yamuna,/ Surauli Buzurg Dariya & Patyora Danda
(Old Name: Patyora) /Hamirpur/ Khand 31/4
(Surauli Buzurg- Gata No. 01Mi, 02Mi; Patyora Danda-
Gata No. 01, 02)

36.437

497783

48772

546555

Yamuna/Surauli Buzurg dariya & Patyora
Danda (Old Name: Patyora) /Hamirpur/
Khand 31/5 (Surauli Buzurg- Gata No. 01Mi;
Patyora Danda- Gata No. 01, 02)

Yamuna/Patyora Danda

o =3 [‘l’ J?';_‘q"(

498868

47687

546555

| 346555

239876

546555 |
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] .(Old Name: Patyora) / Ha uﬁl?ﬁr/ Khand 31/6
(Gata No, 01, 02)

19) ]
5]

Yamuna/Patyora Danda
(Old Name: Patyora) /Hamirpur/ Khand 31/7
(Gata No. 01, 02)

36.437

279311

267244

546555

Yamuna/ Patyora Danda
(Old Name: Patyora) /Hamirpur/ Khand 31/8
(Gata No. 01, 02, 03)

36.437

486681

59874

546555

57.

Betwa/Ramedi Dariya/Hamirpur/ Khand 11/4
(Gata No. 28/1, 29, 30, 51, 52, 53, 54, 55, 56, 57,
58, 59, 60MI, 61, 62/1, 62/2, 62/3, 62/4, 62/5, 63,
64,47/1)

15.574

135942

142560

278502

58.

Betwa/Ramedi Dariya & Para Ojhi Muhal
Dariya /Hamirpur/ Khand 11/5 (Gata No.
28/1,32,15,16, 17,18, 19, 20, 21Ka, 22, 47/1) &
Gata No. 01)

12.145

109204

85100

194304

59.

Betwa/Helapur (Old Name: Shankaripeepar) /
Hamirpur/Khand 14/1 (Gata No. 43/9Mi)

12,145

94527

51201

145728

60.

Betwa/Kalauliteer Dariya, Bardaha Sahjana
dariya & Badanpur (Old Name: Kalauliteer
Dariya / Hamirpur/ Khand 16/2 (Kalauliteer
Dariya- Gata No. 1, 2, 3, 4, 5, 6, 7, 35/42; Bardaha
Sahjana Dariya- Gata No. 01/1, 02/11;
Badanpur, Gata No. 206,)

16.194

117283

77021

194304

61.

Betwa/Bardaha Sahajana & Kanauta Dariya
(Old Name: Bardaha Sahajana) / Hamirpur/
Khand 17/5 (Bardaha Sahajana- Gata No. 01/1,
02/11, 20/4, Kanauta Dariya- Gata No. 17/1,
19/1)

12145

79208

66520

145728

Betwa/Bahrauli Dariya & Sahurapur Dariya
(Old Name: Sahurapur Dariya) / Hamirpur/
Khand 18/1 (Bahrauli Dariya- Gata No. 15;
Sahurapur Dariya- Gata no. 04Mi, 17, 18, 19, 20,
21, 22, 23, 24, 28, 29, 30, 31Ka, 02/4)

36.437

507666

75246

582912

Betwa/Patara Dariya & Sahurapur Dariya (Old
Name: Naithi Danda) / Hamirpur/ Khand 8/4
(Patara Dariya- Gata No. 107/83, 111/83, 85;
Sahurapur Dariya- Gata no. 01Mi, 02/4)

33.833

431144

110250

541394

Betwa/Kandaur Dariya /Hamirpur/ Khand 9/3
(Gata No. 79/1Ka, 80/1, 937Ka, 951)

30.769

286454

205782

492236

65.

Betwa/Bindpuri & Bajehata Dariya
(Old Name: Beri)/Hamirpur & Maudaha/
Khand 10/1 (Bindpuri- Gata No. 250, 251, 232,
233, 234/1, 249; Bajehata Dariya- Gata No. 01,
. 42)

21.718

273982

97520

371502

66.

Betwa/Bindpuri & Bajehata
(Old Name: Beri)/ Hamirpur & Maudaha /
Khand 10/2 (Bindpuri- Gata No. 233, 234/1,
234/2, 235, 249; Bajehata- Gata No. 01)

23.465

350527

56557

407084

67.

Betwa/Bindpuri & Bajehata
(Old Name: Beri)/ Hamirpur & Maudaha/ Khand
10/3 (Bindpuri- Gata No. 235, 236, 237, 238, 239, 240,
241, 242, 243, 244, 248; Bajehata- Gata No. 01)

34.073

363093

182000

545093

68.

Betwa/Bindpuri & Bajehata
(Old Name: Beri)/ Hamirpur & Maudaha/
Khand 10/4 (Bindpuri- Gata No. 244, 247, 248;
Bajehata- Gata No. 01)

21.590

377958

100471

478429

69.

Betwa/Bindpuri & Bajehata
(Old Name: Beri)/ Hamirpur & Maudaha/
Khand 10/5 (Bindpuri- Gata No. 244, 245,
246, 247; Indrapuri- Gata No. 255/1, 256,

24,321

293569

95514

389083

B
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257; Bajehata- Gata No. 01)

Betwa/Indrapuri, Bajehata
(Old Name: Beri) /Hamirpur & Maudaha/
Khand 10/19 (Indrapuri- Gata No. 130/1, 256;
Bajehata- Gata No. 01)

9.414

130499

20112

150611

Betwa/Indrapuri, Bajehata
(Old Name: Beri) /Hamirpur & Maudaha/
Khand 10/20 (Indrapuri- Gata No. 130/1, 256;
Bajehata- Gata No. 01)

26.063

261669

155285

416954

~]
N

Betwa/Indrapuri, Bajehata
(Old Name: Beri) /Hamirpur & Maudaha/
Khand 10/21 (Indrapuri- Gata No. 128/1, 129,
130/1, 256; Bajehata- Gata No. 01)

28.823

246865

214250

461115

73,

Betwa/Indrapuri, Bajehata
(Old Name: Beri) /Hamirpur & Maudaha/
Khand 10/22 (Indrapuri- Gata No. 128/1, 256,
129; Bajehata- Gata No. 01)

246017

197702

443719

74.

Betwa/Indrapuri, Kupra, Bhujpur & Bajehata
(Old Name: Beri) / Hamirpur, Sarila &
Maudaha/ Khand 23/26 (Indrapuri- Gata No.
60, 61, 62, 128/1, 256; Kupra- Gata No.1077/3,
1075/1, 1075Mi, 1075/ 3, 1075/3Mi, 1075/ 2Mi,
1075/3Mi/1, 1075/3Mi/ 2, 1075/3Mi/3,
1075/3Mi/4, 1076/3,1076/1, 1/7; Bhujpur- Gata
No. 01, Bajehata Dariya- Gata No. 01)

17.366

185763

92058

277821

75.

Betwa/Indrapuri & Kupra
(Old Name: Beri)/ Hamirpur &, Sarila/ Khand
23/27 (Indrapuri- Gata No. 60; Kupra- Gata No.
01/7,02/11, 1075Mi, 1075/3Mi, 1075/3Mi/1,
1076/2/2)

12.000

106715

87589

194304

76.

Betwa/Kupra (Old Name: Beri)/ Sarila/ Khand
23/28 (Gata No. 01/7, 02/11)

7.300

83947

45000

128947

Betwa/Beri & Kupra (Old Name: Beri) /
Hamirpur & Sarila/ Khand 23/30 (Beri- Gata
No. 897/931/1; Kupra- Gata No. 01/7, 02/11)

9.855

121867

35800

157667

78.

Betwa/Beri & Kupra (Old Name: Beri) /
Hamirpur & Sarila/ Khand 10/30 (Beri- Gata
No. 730/932/1; Kupra- Gata No. 01/7)

12.145

117304

77000

194304

79.

Betwa/ Beri & Kupra (Old Name: Beri) /
Hamirpur & Sarila/ Khand 10/33 (Beri- Gata
No. 730/932/1, 897/931; Kupra- Gata No. 01/7,
02/11)

20.242

186520

137320

323840

80.

Betwa/Beri & Kupra (Old Name: Beri) /
Hamirpur & Sarila/ Khand 10/29 (Beri- Gata
No. 730/932/1; Kupra- Gata No. 01/7)

12145

125753

68551

194304

81.

Betwa/Beri & Kupra (Old Name: Beri) /
Hamirpur & Sarila/ Khand 10/36 (Beri- Gata
No. 897/931/01; Kupra- Gata No. 01/7, 02/11)

12,145

93104

101200

194304

82.

Yamuna/Umharat / Hamirpur/90/3 - Khand
No, 2

24.000

324400

75600

83.

Yamuna/Umbharat / Hamirpur/90/3 - Khand
No.1

30.000

245799

154201

480000

84,

Yamuna/Sikrodhi Dariya / Hamirpur/247 ,
255/1 & 254

15.800

196380

56420

252800

85.

Yamuna/Mankikala Thok Dariya /
Hamirpur/1/5, Khand No. 1

24.000

307423

76577

384000

86.

Yamuna/Mankikala Thok Dariya /
Hamirpur/1/5, Khand No. 2

20.000

217475

102525

320000

87.

Yamuna/Bhauli Dariya / Hamirpur/263/40, 264/1

14.000

142000

82000

224000

88.

Yamuna/Mishripur / Hamirpur/472

7.000

67000

45000

112000

F
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Yamuna/Manki Khurd Thok Dariya / 8.000 89600 38400 128000 ] '
- Hamirpur/11,52/3 X
90. Yamuna/Merapur/ Hamirpur/42/1 33.000 397416 130584 528000 .
91. Yamuna/Bhatpura Dariya/ Hamirpur/73/16 27.500 319856 120144 440000 ,
9. Yamuna/Chandu pur612); riya /Hamirpur/61/1, _— 291729 96111 387840
a
Betwa/Bahdina Achhpura Dariya
93. (Old Name: Tikapur) / Maudaha/ Khand 19/3 | 11.562 130258 54711 184969
(Gata No. 01, 12, 13, 29/1Mi)
Betwa/Bahdina Achhpura Dariya
Old Name: Tikapur) / Maudaha/ Khand 19/4
og. | P ) 152440 400398
(Gata No. 01, 14, 15, 16, 17, 18, 19, 20, 21, W | A
29/1Mi)
Betwa/Bahdina Achhpura Dariya
Old Name: Tikapur) / Maudaha/ Khand 19/5
95. | ¢ P 6 404158
(Gata No. 01, 20, 21, 22, 23, 24, 24Mi, 25, B e T
29/1Mi)
Betwa/Bahdina Achhpura Dariya
96. (Old Name: Tikapur) /Maudaha/ Khand 19/6 | 23.769 72070 73302 145372
(Gata No. 01, 26, 26/18, 27, 28, 29/1Mi)
Betwa/ Bahdina Achhpura Dariya & Mamrejpur
(Old Name: Tikapur) /Maudaha/ Khand 19/13 - 1 i
97. (Bahdina Achhpura Dariya- Gata No. 01, 28, 38 7020 28000 R !
29/1Mi; Mamrejpur- Gata No. 61, 26/18)
Betwa/ Bajehata Dariya (Old Name: Tikapur)/ ‘
98. Maudaha/ Khand 20/4 (Gata No. 53, 54, 45Aa, | 33.198 91533 85667 177200
- 45Ba, 01, 42)
Betwa/Bajehata Dariya (Old Name: Tikapur) / ;
9. | Maudaha/ Khand 20/5 (Gata No. 01, 42, 456a) | 2% | 2727 227481 499778
Betwa/Bajehata Dariya (Old Name: Tikapur) /
100. | ™\ daha/ Khand 20/6 (Gata No. 01,42) | 2090 | 170793 e g .
Betwa,/ Bajehata Dariya (Old Name: Tikapu )/ —
101. | ™ Maudaha,/ Khand 20/7 (Gata No. 01, 42) e Ll s 249750
Ken/Chhani (Old Name: Bhulsi Khadar) /
102. | Maudaha/ Khand 30/1 (Gata No. 1389/4/309, | 36.437 297655 248900 546555
1384/5Mi)
Ken/Bhulsi Khadar, Chhani/ Maudaha/ Khand
103. 30/2 (Gata No. 244, 237, 238, 239/1, 240, 241, 36.437 415382 131173 546555
242,243/1,243/2, 48/124, 1389/ 4/309)
Ken/Bhulsi Khadar / Maudaha/ Khand 30/3
(Gata No. 40/50, 50, 51, 52, 53, 54Mi, 55, 56, 36.437
104. | 57/7 57/2, 58, 59Mi, 60, 61, 63Mi, 65/1, 244, : kel 298251 546555
48/124)
Ken/Bhulsi Khadar / Maudaha/ Khand 30/10 _
A 20.242 21452
LGS (Gata No. 40/50, 47) 84742 B e |

'\
|
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Ken/Bakkcha Khadar & Bakkcha Bangar (Old
Name: Bakkcha Khadar) / Maudaha/ Khand .
| 106. | 29/1 (Bakkcha Khadar- Gata No. 49/7,94,95/1, | 12145 116304 78000 194304
87Mi, 89, 90, 91, 92, 93; Bakkcha Bangar- Gata
j No. 803)
‘ Ken/Bakkcha Khadar / Maudaha/ Khand 29/2
107. | (GataNo.49/7,95/1,38/1,38/2,39,47,48/1, | 12145 99223 95081 194304
46/2, 50, 51)
Ken/Bakkcha Khadar / Maudaha/ Khand 29/3
108. (Gata No.49/7,95/1, 2, 3,11, 8/1, 25, 26, 12145 93835 100469 194304
26/1Ka, 29Ka, 30, 34, 38/1, 12/1, 24/2, 24/3)
Dhasan/Jigni /
109. 112400 244800
Rath/1271 Gha - Khand No. 3 L e
Dhasan/Jigni /
110. 28000 320000
Rath /780, 1271 Gha - Khand No. 2 i Wiy 128
111. Dhasan/Jigni / Rath / 1 - Khand No.-1 25.000 160000 240000 400000
112. | Dhasan/Gadhar / Rath/01, 23 /2-Khand No.2 | 26.000 249600 166400 416000
113. Dhasan/Gadhar / Rath/01 - Khand No. 1 17.700 169920 113280 283200
Dhasan/Lidhaura / 105600 264000
Tk Rath/01 Ka, 1118 - Khand No, 2 vakd ¢ LN
Dhasa.l‘l/ Lidhaura / 120960 288000
115. Rath/1118 - Khand No. 1 al B
Dhasan/Tola Khangaran / 70400 160000
1l Rath,/01 - Khand No. 7 hoa | B
Dhasan,/ Tols Khangatan / 13000 | 72790 135184 207974
7. Rath/ Gata No. 01, Khand No. 6 )
Dhasan/Tola Khangaran / 21000 | 134383 201576 335959
8. Rath/ Gata No. 01, Khand No. 4 ’
Dhasan/Tola Khangaran / 1
3.000 83190 124785 207975
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Drone Images of Some Leases surveyed in Pre and Post-monsoon 2023
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT }M:S
YEAR 2023

POST-MONSOON CONTOURING MAP OF SOME OF THE REPRESENTATIVE MINING LEASES 2023
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Lease: Chikasi 24/13/Hamirpur
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Map Datum : WGS-84
Date of Survey : 20 OCT. 2023 Water Level-105.035
i ) TOPO SURVEY OF RIVER BED SAND MORRUM MINE
_‘t Point ID Easting Northing Elevation |BETWA RIVER.S N o-3 KHAND-09 VILLAGE BADHERA
KHALSA TEHSIL-SARILA. DIST HAMIRPUR U P
—Pase\Station 351459.532 |2859460.134 | 107.517
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT I|ASIRP!R
YEAR 2023
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Map Datumn : WGS-84 i
Dale of Survey : 19 OCT. 2023 Waler Level-88 128 |
TOPU SURVEY OF RIVER BED SAND MORRUM MINE
Pont 1D Easting Northing Elevat BETWA RIVER S No-? KHAND-20 | VILLAGE TIRAPUR.

TEHSIL-MATDAHA, DIST HAMIRPUR U P |
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—"" e — U e — e
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Lease: Tikapur/Hamirpur
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Chandwari Ghurauli/Hamirpur

Lease




REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HAMIRPUR
YEAR 2023
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_— T " . T |TOPO SURVEY OF RIVER BED SANDMORRUM MINE |
Point ID Easting Northing Elevation | geTwa RIVER , 5N.o-2 KHAND-10722 VILLAGE BERI,
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Lease: Beri/Hamirpur
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YEAR 2023
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Lease: Bhedi Kharka/Ha
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HAMIRPUR

YEAR 2023
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Map Datum ; WGS-84

Date of Survey : 10th OCT, 2023

Water Level-118.890

TOPO SURVEY OF RIVER BED SAND MORRUM MINE

Easting Northing Elevation |piasast miven, s

DATE ~10-18= 2023

SCHLE: =¥ 1000

OLA KH

i

143D VILLAGE TOLA

TEHSIL-TATH, DISTHAMIRPUR U.P

——— GO T
T~

o
ook D

TEEy

ABTFCLARREARE T TITIIS T

AREA PO THRT

124.818

122,615

124.647

2844818.037

336737.549 | 2844303.563

336972.261

Poimt ID

BP-1

|Base\Station | 336747.887 | 2843823.594

BP-2

ur

Lease: Tolakhangaran-4 /H
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRI
YEAR 2023
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Map Datumn : WGS-84
) Dol AtER > SNt Water Level-119.595
I I ™ N : TOPO SURVEY OF RIVER DED SANDMORRUM MINE
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|
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RN T wE ot |
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Lease: Tolakhangaran-6 /Hamirpur
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REPLENISHMENT OF RBM AT MINING LEASES OF DISTRICT HlMgPﬁz
YEAR 2023

Base}Staﬁon

O O VY U YUYYIYVIVY

Map Datum : WGS-84

"'E R R RN K I NN N

Date of Survey : 07 OCT 2023 Water Level-108 811
) T 10OPO SURVEY OF RIVER BED SAND MORRUM MINE ]
Pomt ID Easting g Elevati KBETWA RIVER . 5N o1 KILAND-26 5 VILLAGE CHANDW

GHURAULL TEHSIL-SARIL A DIST HAMIRFUR U P

|Base\Station | 342304.016 I2855214.41B | 117.761

{ it CED AT TSCALE 1 van

; BP-1 341836.321 | 2855433339 | 113.193 | 7% SR L e

\ : : AGRICULTURE UNE — | |
BP-2 342374.110 [2B55133.652 | 114565 | .cexsciresnr e —

l | Lease: éhulsi/ﬂanﬁrpur'
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